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dure in this matter, but we would like
to know why there was this resigna-
tion, since the matter involves this
House.

Sarr AKBAR ALT KHAN (Andhra
Pradesh): That is quite right,

Dr, SUSHILA NAYAR: Well, Sir,
the Professor felt that he could not
give the time needed to the Institute.
He was not able to attend the meet-
ings and he submitted his resignation
and'it was accepted,

Mr. CHAIRMAN: The question is:

“That in pursuance of clause (g)
of section 4 of the All-India Insti-
tute of Medical Sciences Act, 1956
(25 of 1956)  this House do proceed
to elect, in such manner as the
Chairman may direct, one member
from among the members of the
House to be a member of the All-
India Institute of Medical Sciences in
the vacancy caused by the resigna-
tion of Prof. A, R. Wadia from the
membership of the said Institute.”

The motion was adopted.

Mg, CHAIRMAN: I have to inform
the Members that the following dates
have been fixed for receiving nomina-
tions and for holding election, if neces-
sary, to the All-India Institute of Medi-
cal Sciences:—

1. Number of Members
to be elected . One

2. Last date and time for 215t September,
receiving nominations. 1964 (up to 3 P.M.)

.3. Last date and time for 22nd September,

withdrawal of 1964 (upto 3P.M.)
candidature,

4. Date and time of 23rd September,
election . . 1964 (between 3

P.M. and 5 P.M.)

Room No. 63,
First Floor, Par-
liament  House,
New Delhi,

Proportional repre-
sentation by means

of the single trans-
ferable vote.

5. Place of election

6. Method of election .
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MOTION RE FOOD  SITUATION

Mr. CHAIRMAN: Now we go onto
the next item-—discussion on the food
situation. .

N '

THE MINISTER oF FOOD aND
AGRICULTURE (Surt C. SUBRA-
MANIUM): Sir, I beg to move:

“That the food situation in the
country be taken into considera-

tion.” '

1 do not propose to make a long
speech at this stage, but at the same
time I thought I should place before
the House the guide lines which I
propose to follow in tackling this
very difficult and complicated pro-
blem. As hon. Members are aware,
food is intrinsically connected with
agriculture and, therefore, we can-
not discuss food without reference to
our agricultural programme; and both
these are connected with and govern-
ed by the general economic situation
in the country. But still I suppese
we cannot cover the entire ground
and it would be usefu] to confine our
discussion to the aspect of food and
agriculture, becauise once we go into
a discussion of the general economy,
we Mmay lose the trend of the discus-
sion and it is necessary to keep our-
selves to a pattern when discussing
this very difficult problem.

Sir, 1 feel that it is necessary for
us to evolve an integrated policy with
regard to production, distribution and
price. Unless we have an integrated
approach with regard to these three
factors, we may not be able to find a
proper solution, because one impinges
on the other. Without proper pro-
duction distribution becomes very
difficult, and without a proper price
policy production also becomes diffi-
cult and distribution also creates
difficulties. That is why it is neces-
sary for us to make this * integrated
approach.
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First of all, price is a comrmon
factor with regard to distribution and
production and I wish to submit res-
pectfully that ultimately production
in the agricultural sector depends
upon what price policy we propose
to pursue. If we think that in the
interest of the consumer we should
depress agricultural prices, then
whatever other steps we may take, I
am afraid we will not have increased
production which is an absolute
necessity not only for the present, not
only for the immediate future, but
for the interest of the country for
times to come. That is why first of
all we have to take a policy decision
with regard to this price factor. The
Government has to declare categori-
cally that for the purpose of increas-
ing production it is necessary to pro-
vide to the producer a remunerative
and incentive price. And once this
remunerative and incentive price is
provided for the producer, then the
various other steps necessary for the
purpose of providing material facili-
ties or the technical know-how to the
producer for the purpose of utilis-
ing these facilities—material and
other facilities—for the purpose of
increasing production, these consti-
tute one set of action. Another set
of actions is this: Having fixed -his
producer price, how do we get at the
material produced? How do we dis-

tribute it to the consumers? This is
another set of steps or proposals
which we have to consider. There-

fore, having fixed the producer price,
even for the purpose of distribution
it is the policy of the Government to
fix what should be a reasonable con-
sumer price with reference to the
price which we have to pay to the
producer, taking into account the
processing charges, the transport
charges, the handling charges and
various other incidentals involved in
it.  Therefore, the producer price
having been fixed, we will have to fix

the wholesale price and also the
price at the retailer’s level. And
these should provide a reasonable

margin so that we may be able to
administer these prices properly. It
ijs for the purpose of fixing these
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ptices at these various levels for the
producers, the wholesalers and the
retailers, that we have appointed a
committee consisting of officials and
economists for recommending the
price pattern to be adopted in the
coming season, in the coming kharif
and rabi seasons. But this will be
in the nature of an ad hoc exercise.

Sari KHANDUBHAI K. DESAI
(Gujarat): Coming season means
next year?

Suarr C. SUBRAMANIAM: No,
season. Then the Government are
appointing an Agricultural Price
Commission. As a matter of fact,
this committee, I referred to just now,
will also go into the question of the
termg of reference with regard to the
constitution of the Agricultural Price
Commission and on that basis the
Agricultural Price Commission 15 to
be constituted for the purpose of
making a scientific and technical
exercise for fixing the producer’s
price, the wholesalers price and the
retailer’s price. We expect this
Agricultura] Price Commission to get
into position before the end of this
year, that is to say, before the 1st of
January, and it is our exXpectation
that firm recommendations will be
available for the Government to take
decisions for the 1965 season and on-
wards. This is one aspect but having
fixed the price, how do we adminis-
ter this? Also, in fixing the price we
will have to consider another aspect,
whether this price will have to be
fixed purely on a regional basis or
we should have a national pattern of
price. Sir, after having had the ex-
perience of working varioug zones,
regions, etc, we have come fo the
inevitable conclusion that we have to
make a national approach even with
regard to the fixation of the prices.
This does not mean that the price
would be uniform everywhere,. 1t
will have to take into account sur-
plus areas and the fact that {from
those surplus areas agricultural pro-
duce will have to move to the deficit
areas. Therefore, taking that into
account, the price for the various

this
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(Shr1 C Subramaniam )

areas will have to be fixed and 1t is
not merely that it 1s the surplus
which will have to be taken into con-
sideration, movement, elc, but we
have to take into account the sea-
sonal factor also Soon after harvest,
immed:ate agricultural production
is avallable and an mmmediate sale
soon after the harvest would not in-
volve storage charges, wastages aris-
ing out of storage and various othen
factors Therefore, the seasonal
factor will also have t0 be kept 1In
mind  That 15 why bprice fixation
will take into account space, time
and quality It 15 on that basis that
the price will have to be fixed

Surt AKBAR ALI KHAN (Andhra
Pradesh) And the economic condi-
tior of the region concerned

Surr C D PANDE (Uttar
desh) That 1s a big question

Surr C SUBRAMANIAM The hon
Members may make points during
the discussion I am only giving the
broad points so that if hon Members
would make comments on these I
shall try my best to reply to the
various points raised during the de-
bate So I am not going into the
details I am only giving a broad pic-
ture of how we are considering to
approach this problem Then, Sir,
having fixed this price how to ad-
ministe; 1t 1s the most difficult pro-
blem because 1t will have to be found
while We mav have the technical
capacity 1n our country to approach
this problem and draw proper con-
clusions and making firm recommen-
dations regarding price pattern what
1s important 1s how to administer
this Should we leave 1t to th~ pri-
vate trade completely and say that
the prvate trade should function
within the disciplines of the price
pattern? Sir, our experience of the
private sector and particularly our
experience during this  difficult
period 15 that we will be expecting
the mmpossible 1f we think that the
private irade left alone would func-
tion within this discipline That 1s
why the question, what shall we do

Pra-
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for the purpose of administering this
price pattern successfully? What
have we got to do for 1t? It 1s 1n
this context that we have taken the
decision to have a Foodoiams Cor-
poration and the functionsg of this
Foodgrains Corporation first of all
would be to see that the pioducer
gets a remunerative and ncentive
price which has been fixed so that
now 1t would be the responsibility of
this Ce-poiration to have an organi-
sation spread out In the atea of 1its

operation so that any farme:, any
producer who wants to sell at  the
price fixed by the Government will

have a ready organisation to purchase
if the private trade does not treat
him properly, does not treat him in
a just manner and 1f this price 1s
not available to him from any pur-
chaser in the private trade  That 1s
one aspect Therefore, this organi-
sation so far as the producer 1s con-
cerned, to the extent necessary, will
grve price support, it will guarantee
that any producer will get this orice

which has been fixed as the remu-
nerative and ncentive price In
addition to that since this price

pattern will have to function 1n the
varrous parts of the country, the pri-
vate trade may not be interested in
the movement of foodgrains to cer-
tain areas because of certain diffi-
culties involved in the movement, or
the price pattern may not be
attractive to move this supply to
certain areas Therefore, 1t should
be the responsibility of this Corpo-
ration to see that 1t has sufficient
stocks to move to these critical areas
to meet anv scaraty situation
Therefore, 1t should be 1n a positron
to get hold of stocks not only by
purchase from the producers but also
to requisition stocks from anv source
for the purpose of moving to these
rrifical  areas Therefore, 1t 1s the
intention of Government to give
powers of requsition to this Corpo-
ration to requsition stock from the
wholesalers at the already declared
prices After all, in the price pat-
tern, the wholesalers’ prices are al-
ready fixed and already notified ana
therefore, nobody can have a grev-
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ance if the stocks are taken from
them at the already notified prices.
This is another area in which the
LCorporation will have to function.
In addition to the requisitioning
powers for the purpose of effectively
administering this price policy. Gov-
ernment is of the opinion that, if
necessary, monopoly for rail move-
ment should be given to this Corpo-
ration. Then alone it would get that
strategic control over the movement
of foodgrains and it will be able to
influence the movement of foodgrains
and also see that the price p»olwy is
Droper]y maintained.

Surr A. D. MANI (Madhya Pra-
desh): Would the Minister give
some details about what exactly he
‘means by monopoly of movement?

Surt C. SUBRAMANIAM: I am not
going into details now. .

This is another aspect of the Cor-
poration’s activities, functions and
powers. Then, Sir, ultimately we
have got to see how the retail wrade
should function, whether we should
have agencies of the Corporation for
the purpose of retail trade or whe-
ther we should license the retail
trade. These are matters of detail
about which hon. Members would
have some views to express and I
hope to be benefited by the expres-
sion of these views by the hon
Members. Therefore, this is how we
propose to dea] with the question of
producers’ price and the consumer
getting it at a reasonable price. This
will remove from thig essential area
the element of speculation which
plays a great part today and in scar-
city seasons and in soarcity areas
private trade takes full advantage of
it,

Surr NIREN KHOSH (Wes: Ben-

gal). Sir

Shri C. SU‘BRAMAN[AH The hon.
Member may listen. .

Surr C. D. PANDE: Afterwards.
$70 RS.—4.
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Surt  C. SUBRAMANIAM:  This
way the speculators will have no

field for operation, taking advantage
of scarcity either in respect of
seasons or in respect of places. This
would be . . |

Surr NIREN GHOSH The whole-
salers .

Surr C. SUBRAMANIAM: The hon.
Member should have some patience.
After all, I said earlier that I was
only mentioning the points now, If
he has got anything to say, he may
mention it in his speech and I will
try to deal with it in my reply. 1
do not propose t0 answer questions
at this stage.

This being so, the importance of
this Corporation will be easily rea-
lised and it is the intention of the
Government to make this a modern
business organisation taking advant-
age of all modern developments in
business, for the purpose of planning
movement, for the purpose of storage
and for the purpose of various other
matters involved in the discharge of
its functions. This will take ad-
vantage of technical and scientific
developments which have already
taken place, having regard to com-
puters and other things, to make
things more accurate and orderly.

[Tue Deputy CHAIRMAN in the Chair)

This is one aspect. Then there is
the other aspect which I have al-
ready mentioned, the question of
improvement in production within
the country. Ultimately, everything
depends upon that; our economic
development depends upon that; the
solution of the food problem depends
upon that. That is why Government
attach great importance to this price
problem to the producer. It ig not
by following the traditional ways of
agriculture that we would be gble to
make a break-through in agriculture
and have increased Droduction. It
we look across the world and find out
where agricultural development has
increased in magnitude t0 meet the
situation then we find that it is only
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[Shri C. Subramaniam.]
where a revolution has taken place
in the techniques and technology of
agriculture that increased production
has taken place. Therefore if we
want that we should have per acre
increased production leading to total
increase in production to meet the
situation in the country, them it is
absolutely necessary to see that our
farmers are enabledq to take to
modern agriculture based on modern
science and technology. This would
mean breaking away from the past
and therefore if we want our farmers
to become modern  agriculturists
treating agriculture not as a way of
life but as an industry, thea they
should be given not only the power
to invest in agriculture but also should
be provided with the incentives to
invest. While there are risks in in-
dustry, there are greater risks in
agriculture because of natural caus-
es. Therefore he should be in a
position to take decisions for the pur-
pose of investments of an increased
arder. That is why when we expect
the agriculturists to take to modern
agriculture based on larger invest-
ments we should give a price which
would take into account the riskg in-
volved in these greater investments
and also the returns which will have
to be ensured to the agriculturists
for the purpose of taking to modern
agriculture. It ig from that point of
view that we have to consider this
question of remunerative and incen-
tive price. I know particularly
certain individuals and parties who
are interested only in the consumer.
Certain sections of the community—
and that too minority sections of the
community—always think in terms
of depressing the agricultura] prices
for the benefit of the consumer, par-
ticularly the urban consumer. The
result of depressing agricultural
‘prices will be that we will continue
{0 be in this backward condition as

far as agriculture 1is <concerned.
Therefore if we want to get away
from this depressed state of agri-

culture the first requisite is this re-
munerative and ' incentive  price.
This forms the very basis of agricul-
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tural development 1n ouy country.
And it is not merely this financial in-
centive or remunerative price which
will produce all the results. This
is only the means in adopting the
various techniques and methods which
are necessary for increasing produt-
tion. It is not merely the price;
the price is only a means but without
that means other things cannot be
achieved. Along with this means
we will have to provide the essential
requirements «for increased fprodue-
tion, for modern agriculture; that is,
in termg of treatment of the soil,
quality seeds—even with veference to
quality seeds there are varieties;
various new strains vield for the
same inpui higher levels of produc-
tion and that will have to be taken
care of—fertiliser, irrigation, umprov-
ed implements, etc. All these are
involved. Initially if the agricul-
turist does not have the capacity to
invest in these things then credit
should be made available to him for
the purpose of procuring these vari-
ous material resources for the pur-
pose of increased production, There-
fore we will have to evolve a pro-
gramme for the purpose of seeing—
after having provided the remunera-

tive and incentive prices—that the
various material inputs and the
necessary technical know-how are

made available to the agriculturists.
It is in this aspect—apart from the
material inputs which will have tobe

made available—that the existing
agencies become important. Whe-
ther the existing agencies provided

by Community Development is ade-
quate enough is a matter for con-
sideration. This is an inescapable
conclusion at present that this machi-
nery is not adequate and therefore
thig machinery should be reorganised,
recriented and re-educated for the
purpose of meeting this task of carry-
ing new knowledge to the farmer—
the producer. This ig very import-
ant. In this area alsg the Govern-
ment propose to take action but all
this depends. as I have already said,
on the new knowledge of science and
technology. Therefore scientists and
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techniciang will have to come to the | situation because I do agree it 15 a Jiffi-
forefront and they will have to get | cult situation and we are Dpassing

more and more involved if we have
1ic make any worth while progress in
agriculture. Angd it is not merely in
the technical field; even in the ad-
ministrative field, in the various
decisions we have got to take, my
view is that the scientists and tech-
nicians should have greater influence
in formulating our policies. We are
therefore considering how best to re-
organise scientific researcii work
which is going on in the country, how
best to reorganise the technical ser-
vice which is already available inthe
country and how best to draw new
talents into this field of science and
agricultural technology. What are
the means to be adopted foy that
purpose, all that is under considera-
tion of the Government,

With regard to this agricultural
development I am hoping to prepare
a comprehensive White Paper and
place it before Parliament and have
a delailed discussion so that the Gov-
ernment may have the advantage of
the views which may be expressed by
members of both the Houses.

Madam, this in short is the picture
I want to place before this House for
the purpose of discussion. Of course
on this vou can have hours of dis-
cussion or days of discussion but I
do not think hon. Members will ex-
pect me to dilate on the various other
aspects. The only appeal that 1
would like to make to the House is
not to make a political approach as
far as the food problem is concerned
because in trying to find solutions
some of us not only want a solution
but we want a solution according to
our thinking and therefore any solu-
tion which is not in line with our
line ¢of thinking we alwayvg think is
wrong. Food problem in my view is
a- purcly technical problen. and
therefore it should be objectively
viewed, and from that point of view
decisions will have to be taken. We

can get easily excited over the food |

through very difficult days but mere-
ly pgetting excited does not give a
solution to the problem. SolI hope and
trust that the discussion in the House
will give me this benefit that I will
be able to get more light on the situa-
tion and enable me to take correct
decisions and formulate correct poli-
cies with regard to the immediate
future and the long-term policies.

Madam, I move the Resolution.

The question was proposed.

Surr KHANDUBHAI K. DESAIL:
I would like to know for the pur-
pose of our discussion what he means
by ‘cur thinking’. It would help it
he can clarify it a little,

Surr C. SUBRAMANIAM: Goveru-
ment’s thinking.

Surt BHUPESH GUPTA. (West
Bengal): In the course of his speech
hie has no! said anything concrete
about the idea of State trading. May
I know from the Government whe-
ther any plan has been drawn up
with regard to firstly the amcunt of
marketable surplus that the Govern-
ment is going to purchase in the next
few months when the crop comes in
and secondly with regard tc the
machinery that they are going to set
up with a view to

Surr C. SUBRAMANIAM: I snall
give the answer when 1 make my
reply.

Tue DEPUTY CHA1RMAN;_ There
are 32 amendments.

Suri BHUPESH GUPTA: Madam,
I move: ‘

1. “That at the end of the Motion,
the following be added. namely:

sonsidered the
with

‘and  having
same, this House notes
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regret the failure of Government
to curb hoarding and profiteer-
ing in foodgrains and thus pre-
vent man-made food scarcities
throughout the country resulting
in an unprecedented mass

misery’. ,

2. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House notes with par-
ticular dismay the failure of
Government to take effective
steps to hold the price line and
to check the sKky-rocketing rises
in prices of foodgrains and al-
most all other essential coinmo-
dities’.”

3. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opmilon
that Government have, by their
acts of commission and omission,
enabled the hoarders and specu-
lators to corner foodgrains and
other essential commodities and
create scarcities and dictate

I

speculative prices’.

4, “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opinion
that failura of Government to in-
troduce State trading in food-
grains has beyond measure help-
ed the speculators and hoarders,
first, to deny reasonable price to
the peasants for their produce,
and then boost its priceg for the
consumer’.”

5. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House 1 of opinion
that reckless and lavish advances
by private banks for speculation
and profiteering in foodgraing and
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other agricultural produce are
greatly responsible for the pre-
sent critical situation’”

6. “That at the end of the Motion,
the following be added, namely:

‘and having considered e
same, this House is of opinion
that the regulatory measures of
the Reserve Bank in regard to apk
advances do not at all meei the
urgent needs of the situation mor
do they put any real curb om
hoarding and speculation’”

7. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opinion
that the failure of Government
to take due note of the slow
arrivals of foodgrains mm the
mearkets in the early months of
the year and take effective steps
to ensure normal flow especially
through fair price shops has in
no small measure emboldened
the profiteers to divert stocks of
foodgrains into secret channels
for earning exorbitant profite
during the lean months by creat-
ing shortages’.”

8. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this Houge is of opinion
that hoarding and profiteering in
foodgrains is inseparably con-
nected with the still continuing
concentration of ownership of
lands in the hands of a small
number of landlords and their
collusion with wholesalers and
profiteers, all of whom are back-
ed by the private banks’.”

9. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this Houge is of opinion
that so long as the concentration
of land remains there will al-
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ways be the danger of black-
marketing and hoarding’”

10 “That at the end of the Motion,
the following be added, namely

‘and having considered the
same, this House 1s of opinion
that 1t 1s essential to breax the
concentration of land and make
the tillers the owners thereof in
addition to distributing suiplus
lands to agricultural labourers
and poor peasants’”

11 “Thatl at the end of the Motion,
the following be added namely:*

‘and having considered the
same, this House 1s of opmion
that once the land ceilings are
effectively enforced and the o~
cumvention of ceilling laws 18
negated and rendered 1mposs1-
ble, large areas of surplus land
would be available to Govern-
ment for distribution among the
land-hungry peasants’”

12 “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House 1s of opinion
that the faalure of Government
to 1mpose and effectively eforce
even the existing ceilling laws 15
largely responsible for the pre-
sent semi-stagnancy 1n agricul-
ture and the shori-fall evea 171
the modest agricultural ta~gets
under the Plan’.”

13 “That at the end of the Moticn,
the following be added, namely:

‘and having considered the
same, this House 1s of opmnion
that the failure of Government
to provide adequate material 1n-
centive to the peasants by gwv-
g them land and conferring
ownerships on the tenants as
well as to harness the vast 1dle
man-power 1 our rural economy
constitutes a major obstacle toO
self-sufficiency in foodgrairs'”

[ 1t SEP 1964 ]

Food S:ituation 1652

14 “That at the end of the Motion,
the following be added, namely:

and having considered the
same, this House takes serious
note of the fact that instead of
vigorously pursuing the objec-
tive of self-sufficiency, which is
doubtless attainable, Government
has reconciled 1tself to almost a
kind of permanent reliance on
food imports under PL 480’ ”

15. “That at the end of the Motiom,
the following be added, namely*

‘and having considered the
same, this House 1s of opinion
that chronic dependence on food
imports 15 proving harmful to
the country’s economy as a
whole and even to our agricul-
ture’”

16 “That at the end of the Motion,
the following be added, namely.

and having considered the
same, this House disapproves of
the emphasis which 15 put on
food imports under PL 480 by
Government as a sclution tg the
food problem’”

17 “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House 1s of opinion
that given the correct orientation
in polictes and 1mplementation
thereof such as effertive ceil-
ings, distribution of surplus and
waste land to agricultural
labouters, the present overall
deficit in food can be oOvercome
easily and the present heavy
reliance on food 1mports done
away with'”

18 “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House notes with
regret the failure of Government
to start a number of State farms



1653 Motion regarding

on the pattern of the Suratgarh |

farm’?”

19. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House 1s of opmion
that the failure of Government
to provide adequate and timely
credits to the peasants through
the State Bank and properly run
co-operatives not only condemns
the peasantrv 1o crushing In-
debtedness but stands in the way
of stepping up agricultural pre-
duction’”

20. “That at the end of the Motion,
the following be added, namely:

‘ang having considered the
same, this House is of opimion
that Government have not en-

sured that peasants are in a posi-
tion to fully utilise the additional
irrigation facilities under the
Plans, by giving them financial

tIEL)

and other assistance’.

21. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opinion
that the Community Develop-
ment Programmes, despite heavy
investments, have not played any
mentionable part at all in 1in-
creasing agricultural production,
their role being mainly contined
to extension of certain amenities
in the rural areas’.”

22. “That at the end of the Motion,
the following be added, namicly:

‘and having considered the
same, this House notes with re-
gret the failure of Government
to remove the growing disparity
between the prices of the produce
which the peasant brings to the
market and the prices of the
manufactured commodities which
he buys.”

23. “That at the end of the Motion,
the following be added, namely:
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‘and having considered the
same, this House notes with

regret the failure of Government
to announce a reasonable price
for the peasant for foodgrains
well in advance of harvesting
nstead of merely fixing the
maximum price’.”

24. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House notes with
regret the fallure of Government
to carry out a nation-wide de-
hoarding drive in the recent
monthg instead of relying on
the good sense of the anti-social
hoarder by offering so-called
grace of two weeks to declare
his stocks’.”

25. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House notes with
regret the failure of Government
to take effective and timely ac-
tion against the privately owned
rice mills, many of whom have
indulged in  Dprofiteering and
blackmarketing, not to speak of
taking them over’”

26. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opinion
that the Zonal system necds to
be reviewed.”

27. “That at the end of the Motion,
the following be added, namely:

‘and having considered the
same, this House is of opinion
that the impermissible use of the
D.LR. and other repressive mea-
sures against people’s movements
for food and against high prices
aggravates the  situation and
stands 1n the way of enlisting

38y

people’s co-operation’.
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28. “That at the end of the
Motion, the following be added.
namely:—

‘and having considered the
same, this House is of opinion that
Government should immediately
rearientate jits policies and take
effective steps in order to—

(a) reduce prices of all essen-
tial commeodities;

(b) fix remunerative prices for
the peasants for their produce
and reasonable prices for consu-
mers;

(c) confiscate the stocks of the
big hoarders of foodgraing and
other essential cammodities and
distribute such  stocks through
fair price shops., rations «hops,
cheap foodgrain shops and other
distributive agencies under pub-
lic control; :

(d) open cheap grain :hops.
particularly in  the  distressed
areas in adequate numbers;

(e) carry out a vigorous de-
hoarding drive to unearth con-
cealed stocks and set up a net-
work of intelligence machinery at
all levels for keeping track of
movement of foodgrains and
other essential commoditieg and
for detecting hoarding and specu-
lation;

(f) take over the wholesale
irade in foodgrains under a fool-~
proof and elaborate scheme of
State trading:

(g) abolish forward trading and
stock exchange operations;

{h) ensure minimum wagez to
agricultural labourers:

(i) bap all evictions, drastically
restrict resumption of land-owner-
ship by landlords, review with a
view to annulling all mely fide
‘voluntary transfer’ of lands by
the tillers to landlords and stop
other formg of fraudulent practi-
ces to frustrate land legislation;

|
|
i
\
|
|
|

1656
(j} bring under plough cultivable
waste-land to the maximum possi-
ble extent by making, in particu-
lar, such landg available to the
agricultural labourers;

(k) effectively enforce and im-
plement land ceilings keeping in
view the supreme objective of
breaking the prevalent concentra-
tion of ownership 1n land and of
finding surplus land for distrib4-
tion, among the agricultural
labourers and poor peasants;

(1) confer the right of owner-
ship on the cultivating peasants
and prevent fraud on the lawg re-
lating to the abolition of interme-
diaries; ;

(m) im)>lement the recommen-
dat'ons for adequate provision of
both long-term and short-term
credits, especially the latter,
through State Banks and Co-ope-
ratives at least to the extent of
75 per cent of the annual supply
of rural credits;

{(n) provide financial assistance
and technical advice go that the
poorer sectiong of the peasants
can, in full measure, avail of and
utilise irrigation facilities;

(o) reduce Trents at least in

areas where they are particularly
high;

(p) give utmost attention to the
question of minimum material in-
centive for the toiling peasants by
providing them with land, secu-
rity of tenure, ownerships etc., in
ordey to create labour enthusiasm
and thus step up both per acve
yield and over-all production;

{q) provide food  subsidies
where the situation so demands;

(r) set up as many State farms
as possible on the lines of the
Suratgarh farm;

(s) set a firm fime-limit for
attaining self-sufficiency in food
and ending the present reliance
on food imports under P.L, 43¢
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the earliest, ag well as introduce
and implement all necessary mea-
sures to achieve this objective;

(t) work out and introduce
measures to attract and enlist
people’s co-operation 1n taking

the problem of food and other
essential commodities on  the
basig of reorientated and correct
policies’.” '

end of the
be added,

28. “That at the
Motion, the following
namely:—

‘andg having considered the
same, this House is of opnion that
Government should take the fol-
lowing immediate steps for en-
suring effective State trading in
foodgrains, proper distribution,
and for fair prices for peasant-
producers and consumers:—

(i) close down with immediate
effect all the forward markets,
forward trading and speculative
price quotations in the ready
market in all foodgrains, oilseeds
and oils;

(ii) prohibit all papers from
quoting these rateg in their papers
and take strong action against
kerb trading;

(iii) establish a Foodgrains Cor-
poration within fifteen days;

(iv) draft services of those
trade agents who do the actual
buying for the wholesalers and
give them due remuneration as
temporary Government employees
with prospects to be absorbed in
the Government Foodgramns Cor-
poration which will require the
services of thousands of such pur-
chasing cadres;

(v) fix immediately fair prices
*a the peasant-producer and an-
nounce them for this very season;
payment of money to the peasant-
sellers to be as quick as that of
the wholesalers;
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(vi) the Government Food-
grains Corporation should have its
centres near the trading mandis
but outside their influence ard
surroundings;

Food Situation

(vii) the octroi duties which are
charged on the peasant-produce
coming to the mandis {0 be sus-
pended with immediate effect and
the affected towns reimbursed
their loss of income from Govern-
ment subsidy; this should apply
only to those who sell to the pur-
chase centres of the Government
Foodgrains Corporation;

(viii) requisition the existing
godowns of the wholesalers for
stacking Government grain;

(ix) from now onwards all bank
advances to foodgrains trade to be
completely banned; for thig sea-
son and the next, “clean” ad-
vances made by banks should be
banned;

(x) establish fajr price shops in
towns and villages on the basis of
one shop for 500 families, for sup-
plying foodgrains and other essen-
tial articles to the people; retail
traders being utilised for the
running of these shops by guaran-
teeing them reasonable profits;

(xi) the Central and State Gov- .

ernments should undertake the
supply of foodgrains and other
essential commodities to their em-
ployees at subsidised rates through
shops run by the respective Gov-
ernment departments; in the
same way, Government must
compel private employers to run
subsidised shops and supply food-
grains and other essential com-
modities to their employees as
was agreed to at the Tripartite
Conference;

(xii) People’s Food Committees
representing progressive parties
and mass organisationg to be es-
tablished for the people to come
together for the mmplemcntation
of the above-mentioned mea-

sures’.”

Al
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Surt M. S. GURUPADA SWAMY
(Mysore). Madam, I move: |
30. “That at the end of the Motion
the following be added, namely:—

‘and having considered the
same, this House approveg of the
policy of the Government of India
and the steps taken by it in deal-
ing with the food situation".”

Surr V. M. CHORDIA:
Bradesh): Madam, I move:

(Madhya

31. “That at the end of the Motion,
the following be added, namely:—

‘and having considered the
same, thig House is of opinion that
with a view to finding a perma-
nent solution of the food problem,

the following steps should be
taken:—
(1) the prices of foodgrains

should be fixed keeping in view
the cost of food production by the
farmer on marginal land and the
market rates of other produce for
attracting farmers towards food
production;

(2) the rates of electricity used
for irrigation purposes should not
exceed 6 paise per unit;

(3) the farmer should be reliev-
ed of the burden of unproduc-
tive loan;

(4) restrictions should be plac-
ed on the imposition by the Aeri-
cultura] Department on farmers
of tasks which are not backed by
experience.

(5) (i) cow-dung should he
preserved  for being used as
manure and steps taken {o pre-
vent cow-dung, being burnt for
fuel;

(ii) the farmers should be given
aid for installing cow-dung gas
plants; . - -

1

(iii) They should be supplied
“‘electricity for domestic use  at
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cheap rates, where there is elec~
tricity;

(6) arrangements should be
made for the purchase and sale of
foodgrains by Government at
prescribed rates;

(7) foodgrains should not be
used for manufacturing starch;

(8) special = stress should be
laid on researches that are con=-
ducted on food products;

(9) special lefforts should Dbe
made for saving the agricultural
produce from various diseases;

(10) priority shoulq be given.
fo small irrigation schemes;

(11) fertilisers should be sup-
plied in sufficient quantity;

(12) Government should not
waste their time and money on
co-operative farming but instead
should give all encouragement tu
farmers’.”

Surt A, B. VAJPAYEE (Uttar
Pradesh): Madam, I move:

32. “That at the end of the Motion,
the following be added, namely:—

‘and having considered the
same, this House records its utter
disappointment over  Govern-
ment’s failure to foresee the food
crisis that has now overtaken the
country and then to meet it by
adopting effective  measures to
hold the price line and to make
available essential commodities at
reasonable rates’.”

[The gmendment also stood in the
name of Shri V. M. Chordia, Shri G
K. Kapoor and Shri D. Thengari.]

The question was proposed.

Sert  DAHYABHAT V. PATEL
(Gujarat): ‘Madam, I have listened
very patiently to the speech of the
Food Minister and not only his appeal
here but the appeal he made a - few
days ago when ke called some of us’



I 661 Motion regarding

to mee¢y him we have in mmnd He
can rest assureq that ours 1s not an
agitational approach in any sense bhut
we would like to understand more
clearly what his policy 1s and what
he propose, to do

Surr C SUBRAMANIAM 1 would
also like to kndw what the hon
Menmber would like me to do

Suri DAHYABHAI V PATEL
1 shall explain 1t ceirtamnly

Now, the question of food 1> allied
to tne question oi prices The ques-
tion of agriculture comes first because
at 1\s £ 71 "ime 'zt n-oduces mam'v
ow food the food that more people 1n
this country have been u.ed to and
then 1t brings me to the guestion of
prices How we have bcen Jealing
wrth {his question I would like to aeal
with fist I always remember that
the late Prime Minister said that if we
failed on the food front, all oul plans
would be of no avail Unfortlunately
in spite of what we have been trying
to warn the Government, our warning
has not been heeded to 1 do no
know whether in the altered situation
~ome attention 1s going to be paid to
it Tume and again 1t has been stres-
sed and recommended by the planneis
too that only on a sound agricultwmal
basis can & stable economue structute
of the country be buwilt 1f good -
tentions and expenditure of colos<al
sums alone were any criterion to judge
the success of agricultura] planning
we should have achieved spectatulal
success in this field long ago Duiing
the first two Plans we have spent
about Rs 2,000 crores on schemes of
agncultural development Yet the
production of foodgrains the pivot
round which the country’s entire price
structure revolves, has not been able
to make any appreciable headway In
the case of other agricultural crops too
the progress hag not been significant
F¥ood and clothing are the basic neces
sities of life and 1 our country where
the people have sub-marginal living
standards thewr weightage in the ave-
rage family budget 15 much grealer
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than in prosperous communities Al-
most sixty per cent of the ramul}
budget of an average lamily 1n India
1s spent on food and eight per cent on
clothing Any shortfall in the avail-
ability of foodgrains, therefore, creates
fal-1eaching 1epeicussions on  the
price levels

The Thud Plan postulates an in-
ciease 1n agricultural production of 39
pet cent during the Plan period, that
15, 6 per cent per annum, and of 70
pet cemt, that 15 14 per cent pes
annum_ 1n industiy  Actually in 1961-
62, the first year of the Plan, agiicul-
tural production increased by only 12
per cent over 1960-61, in 1962-63 1t
declined by 33 per cent over the
previous year Duling the last twelve
years agticultural output has been ri--
Ing at an average annual rate of 35
per cent only Why? Has Govern-
ment considered these aspects? Thetre
are countlies that have been conti-
nuously stepping up then production
by a much h'ghe; percentage than J
per cent Is our Government inclin-
ed to take lessons ang leain from
them? As g result of the low output
the prices of foodgiains have shown
a significant rise Ag compared to a
year ago by the middle of July wheat
prices have recoided a rise of 28 pe)
cent . jowar and bazta of as much as
56 5 per cent and 34 per cent respec-
tively, pulses 34 5 per cent and gram
46 per cent The pressure on price
levels has been further aggravated by
the slow rate of inctease in mdustrial
production, particularly of consumer
goods the demand for which has been
increasing with the rising mcome 10
the hands of the people as a result of
the large expenditure on developmen-
tal plans The overall index of indus-
tr1al production 10se by 66 per cent
n 1961-62 and bv 8 per cent 1n 1962-
63 In 1963-64 the 1ncrease was 94
per cent against the average 14 per
cent per annum rise targetted under
the Plan But even within thig limt-
ed mcrease m ndustrial produchon
some 1mblances have arisen During
the first two years of the Third Plan,
the producer and basic industries have
reeorded a significantly larger pgrowik

+
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a3 compared to the general index of
industrial production The consumer
mdustries, however, showed a lower
iate of rise  The production of cottsa
textiles incieased by 65 per cent and
paper by 99 per cenlt The result i
that there 1s & marked scarcity of
consumer goods For instance, n
case of cotton textiles, the per capita
avallability of mill cloth for domes-
tic consumption declined to a mere
896 yards 1n 1963 as agamnst over 11 ¢
yads m 1957 I am not taking 1nto
account Khadi which 1s  something
different and on a different basis  But
I am sorry to say that even Khadi
prices have heen gomng higher and
highen Khadi preduction which was
oriented to the needs of this country,
to the wvillage economy hag now be-
come geared moie ang more ip the
motor car economy, and persons in
charge of Khadi production” who
should really be people unconnected
with politics have started 1ndulging
more and more 1n polities ltke the
present Chairman of the Xhao
Board When 1s he going to devote his
time to Khadl, to production of
Khad: to makmg Khadi cheaper in
this country® It 1s good that a token
export has been made even though 1t
be not a large sum Does that help
Khad; production?

Moiion regarding

SRt GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh) He 15 also
a constructive worker

Surt DAHYABHAI V  PATEL-
Perhaps I know him a little ionge:
than you

Surr GOPIKRISHNA VIJAIVAR-
GIYA 1 alsg know him

Surt  DAHYABHAY V PATEL:
Under the Second and the Third Plans,
particularly 1n the case of the Thnd
Plan a great emnhasig hag bean laid
on the development of the producer
and basic indusiries with a lower
priority accorded tn the consumer
zoods 1 am sorry the emphasis was
not on agricultural output That ie
where I think we have missed The
situation hag besm further aggra.ated
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by the rising public expenditwie espe-
cually of a non-productive nature of
the Union and State Governments. We
are told that a higher expenditure on
defence 1s necessitated by the Chinese
aggression, which has increased from
Rs 312,49 crores 1n 1961-62 to Rs. 834
croies in 1964-85, and that 1t has
somehow to be met as long as the
threat ic the mtegrity of our fron-
tiers continues to exist, even though it
results 1in cieating a certain amount
of pressuie on prices Madam, in the
Budget speeches thal I made in the
last two vears 1 quoted figures of the
Public Accounts Committee which
pointed out that the increase in taxa-
tion was really unnecessary The un-
der-estimates of mcome and the over-
estimates of expenditure that Govern-
ment planned but wag never able tn
use showeg that the increased taxa-
tion was hardly justiied If the
figures of the Public Accounts Com-
mitiee repoits are scanned and DOro-
durved befoie the House, even for the
last three years the position 1s  the
same Therefore, I am justified 1n
saylng thal the increased taxation s
not justified and it unnecessarily lead,
to rsing prices

Tue DEPUTY CHAIRMAN You
may continue later The House stands
adjourned #ll 230 p.M

The House then adjourned
for lunch at one of the c(lock.

—

The House reassembled after lunch
at half-past two of the tlock ‘he Vice-

Chauman (Shri Akbar A.1 Khan)
in the Chair

Surt DAHYABHAI V PATEL
Mi Vice-Chairman 1 was pomting

out, when we adjourned, that non-
Plan expenditure has been taking up
a very large part of the amount that
Government spends and, therefore, it
has an inflationary tendency It
causes prices to rise apd naturally that
iw Teflected 1n the prices of foodgrains
alsp  Between 1962 ang 1964 non-
Plan expenditure on revenue account
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[Shr1 Dahyabhar V. Patel,]
increased by Rs. 950 crores of whick,
about Rs. 550 crores is accounted foy
by defence expenditure. Duiing the
same period the Plan expenditure oy
both revenue and capital account in.
creased by Rs. 900 crores. In 1963-6¢
alone budgetary spending for both
non-development and development
purposes ncreaseq by about Rs. 80y
crores. The evitable result of al]
this large expenditure 1s the increas.
ing volume of money supply in the
hands of the people, not necessarily
agriculturists. There is so much
money 1n circulation and. thereforg
prices tend to go hgh. In April 1961
the amount of money supply with the
public was Rs. 2,878'87 crores, which
increased to Rs 3,833 crores in May,
1964. Between the end of March 1963
and the end of June 1964 money sup-
ply with the public increased by
about Rs. 480 crores or by about 14
per cent. Thus, while the volume of
money supply in the hands of the
public, as a result of large expendi-
ture on Plan and non-Plan outlay and
defence is rapidly growing, there ig
no corresponding increase in the pro-
duction of foodgraing and other essen-
tial consumer goods. Thus, the pic-
ture that emerges is one of a rising
tempo of demand created by the new
additional mcome arising from the
huge public expenditure, particularly
of a non-productive nature, on the one
side, and of a correspondingly much
lower rate of increase in agricultural
and industrial production on the other.
It has been estimated that the total
increase in demand in 1963-64, as
compared to 1960-61, is at least Likely
to be of the order of Rs. 400 crores
against an increase in the total sup-
ply of Rs. 1,500 crores only. With
this widening chasm between demand
and supply, the rise in price was m-
evitable. The hiatus between the nis-
ing demand and the static supply has
been wideneq further by the rapid
rate of increase in population. The
current rate of increase is estimaied
to be of the aorder of 2'4 per cent per
year, which means that an additional
eight to ten million mouths have to
be fed every vear. Just to think that

Motion regarding
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n this decade the country wili bave
to find food for an additional popu-
lation; of eight to ten crores, just anout
half the population of the TUnited
States or the USSR, 1s a terrify.ng
prospect mndeed. With the existing
pressure of population on land «nd
the limited resources that are avail-
able to the country, it 1s impossible 12
plan for production of food and otner
essential consumer goods on a scale
which would give the rising popula-
tion a reasonably fair standarg of
living In the circumstances, the coun-
try will have to find 1tself slhiding
down, with g f2)ling standard n L2oe
to come. In addition to the normal
rise in population, we have the laige
mflux of refugees. Many persons
have already come The influx has
not stopped. We have more and more
people coming every day. This 1v alzo
a severe strain upon us.

Food Sttuativn

The division of the country mto
different zones and the restrictions
on movement of foodgrains between
them have also tended to aggravate
the scarcity conditions. I am glad
that the Government seems to realise
that the zonal system 1is not the
remedy and they are going to take
steps to remedy it by removing the
zones as soon as theéy think they can
cope with the situation. The scarcity
conditions angd the rising prices have
created a psychology which is restrict-
ing the flow of foodgrains into the
market from the producing centres.
The trade has been accused of with-
holding stocks in the expectaiion of
rising prices. At the same time it
has also been alleged that there has
been a certain amount of reluctance
on the part of the growers to bring
their produce to the market in the ex-
pectation of prices which will rise

still further in the coming lean
months. If, however, Government
had sufficient buffer-stocks of im-

ported foodgrains and they were in a
position to release adequate storks
through their fair price shops. the
position would have eased. But un-
fortunately it appears that we are
working on a ship-to-mouth basis in
the matter of food. This is not a very
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‘happy picture. If timely and effective
1emedial measures are taken, the posi-
tion can be retrieved, but this will
need a completely fresh approach to
the problem. Our thinking on future
planning has to be so oriented that
there ig a proper balance betwseen the
development of producer and basic
industries on the ogne hang and the
development of consumer goods in-
dustries on the other, with due em-
phasis on agriculture. I dg not know
whether we are sufficiently clear in
our minds about agriculture, the
method, and how we wish to increase
agricultural production. [f we wish
to go in for mechanical cultivation,
as has been done in America, then
the land to the tiller policy will not
work. It means large holdings, It
means large farms. It meang trac-
tors. On the other hand, there is a
method by which ceilings on holdings
and the land to the tiller policy can
also be made a success. Small coun-
tries have done it. It is no use say-
ing that these are small countries.
"What a small country has done can
be done by bigger countries, provided
they would work in smaller units. if
necessary, The essential fact about it
is that it has been made a success.
The land to the tiller policy without
using mechanical means of culiiva-
tion, using—if you like to call it—
primitive, if you like to call it, older
methods of agriculture. with the bul-
lock and the buffalo, ags we do in
India today, is being implemented in
Israel and in Taiwan,

Motion regarding

After my recent visit {o Taiwan, I
handed over a book to the Food
Minister about agriculture in Taiwan.
You will be surprised that this book
is banned because all literature from
Taiwan ig banned. I do not know wny
such a condition should exist in a free
country . . . -

Tuee DEPUTY MINISTER ™ THE
MINISTRY oF COMMUNITY DEVE-
LOPMENT anp CO-OPERATION
(Surr B, S, Murray): How did you
bring it then?

i
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Surr DAHYABHA! V. PATEL:
By telling Customs that I am not go-
ing to obey the law and bringing it
openly. It is banned by a notificatioa
of the Finance® Department. If my
friend. who ig in the Government
does not know, let me enlighten him.

‘T told the Customs: “I am taking it.

You can do what you like.”

ANx. Hon, MEMBER: What did he
say?

Surr DAHYABHAI V. PATEL:
He dig not say anything, ;. - .

b

Surr B, S. MURTHY: Such things
are not known to us.

Surt DAHYABHAI V. PATEL:
And thig book is one of the hooks I
have been able to bring. Unfortu-
nately I could not bring more. 1
presenteq it to the Food Minister in
the hope that it will be useful to him.

Supr BHUPESH GUPTA: Sir, on a
point of order

Surt DAHYABHAI V. PATEL:
My, Vice-Chairman you will not al-
low disorder,

Tue VICE-CHAIRMAN (SHrRI AKBAR
Arr Kman): Tt should be only a
point of order,

Surr BHUPESH GUPTA: On a
point of order, the hon. Member, Shri
Dahyabhai Patel, hag just displayed
a contraband article 1n this House,
which he has got into the country, ac-
cording to his own admission, in viola-
tion of the law of the land. That is
quite clear. He has saig it very clear-
ly. He ig a very strong man

SHr A, B. VAJPAYEE: He did not
mean it

Surr BHUPESH GUPTA: You refer
to his speech. First of all, you must
not have it in the proceedings It
should be expunged. Otherwise, they
will say Members of Parliament nof’
only can bring contraband things,
frightening and telling the customs.
but also display them on the floor of
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[Shri Bhupesh Gupta.]

the House saying: “I have done it
ang it remains there.” Therefore, 1
think, in the interests of what they
call law and order, it should be 2x-
punged. That is number one  Se-
condly, I request you, Sir, to give
direction to the Marshal to seize it
and take it in custody.

Surr  DAHYABHAI V. PATEL:
Mr  Vice-Chairman, ag I said it is a
point of total disoerder. The notifica-
tion of the Finance Department is not
the law of the land which I am dis-
regarding, Only they are trying to
consume my time.

SuriMATI SHAKUNTALA PARAN-
JPYE (Nominated): Sir, the point
of order raiseq by Shri Bhupesh
Gupla shoulq have been raised two
or three dayg back when the hon.
Shri Dahyabha) Patel had already told
the House that he had brought this
book in spite of all the regulations.

Surt BHUPESH GUPTA: Now,
you see the book. You have to seize
it here. Now, it is for you . . ,

SHr1 JOSEPH MATHEN (Kerala):
Suppose the book is from the main-
land?

Tre VICE-CHAIRMAN (SHRI AKBAR
Awz Knan):1 will consider it. This
matter will be looked into. I nced
not give any decision just now

Surr BHUPESH GUPTA. Suppose,
Mr, Vice-Chairman, I bring a revol-
ver here without a licence, show it
here. and say, “I have got it, have
iried to frighten the Police” and so
on. And suppose I do thig thing,
show it to you not shoot you. What
will you do? Will you not seize the
revolver, or will you alow me

The VICE-CHAIRMAN (SHR! AKBAR
ALt Kpan): It is not against . , .

Surr A B VAJPAYEE: 14 iz hypo-
thetical.

[ RAJYA SABHA ]
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Suri BHUPESH GUPTA: 1t is not
hypothetical, it is a legal proposition.
(Interruptions). Therefore, 1 think
the Government should kindly look
into the matter because Taiwan has
started smuggling things. That ig the
trouble, .

Sur1 DAHYABHAI V., PATEL: Mr.
Vice-Chairman, will you ask him 1o
sit down? .

Surt BHUPESH GUPTA: 1 will
not call Shri Dahyabhai Patel a
smuggler. Taiwan has started smug-
gling things through the agency of
our esteemed friend How can I call
him a smuggler? Even if Taiwan . .

Tue VICE-CHATRMAN (Shrr Axsar
Arr Kuan): Mr. Bhupesh Gupta,
what ig the law you are referring to?
You have not referred to the law
which prohibits this.

Sur1 BHUPESH GUPTA: You kind-
ly look into this. And what about the
Marshal?

THE VICE-CHAIRMAN (SHRI AKBAR
Arr Kuan): After 1 decide the first
point, .

Suri BHUPESH GUPTA. But the
book will go there.

Tue VICE-CHAIRMAN (SHRI
AkBArR A1l Knuan)- First, 1 will have
to look whether it is a contraband
book,

Sirr  BHUPESH GUPTA: Then
what happens in between?

(Interruptions) ..

Tre VICE-CHAIRMAN (SHRRI AXBax
Arr Knan): No, no. ’

Sur: BHUPESH GUPTA: 1 sug-
gest that in between the book be laid
un the Table of the House without
prejudice

3

Surt DAHYABHAI V. PATEL: 1
will be very glad to lay it on the Tabie
and also in the -Iabrary for the use
of Member-
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Suxi BHUPESH GUPTA: Put it on !
the Table (Interruptions) 1
do net want it to be Quoted tili the
question of the custody is decided.
You decide whether it should remain
in hig custody or it should go to the
place where a1l confiscated materials
ga, to the place where materials winch
escape the Customs and the smuggled
goods which are caught are pai, and
then you can auction it.

S DAHYABHAI V. PATEL:
Anything that is brought with the
knowledge of the Customs officials
and with their approval is not a
smuggled article. I have told the Cus.
toms officials.

Sery BHUPESH GUPTA: The cus-
toms officials have permitted this thing
¢ be brought. They have done it
knowing that they are allowing scme-
thing contraband. I demand an in-
vestigation. . fe

Surt DAHYABHAI V. PATEL: Be-
cause they have the discretion.

Surt BHUPESH GUPTA: 1 demand
an investigation against the Customs
authorities as ‘2 why they allowed
this. (Interruptions) 1t is a serious
matter. Today [ can bring in any-
thing. Mr. Vice-Chairman, the Gov-
ernment ig here. The concerned Cus-
toms authorities should. be questicned
whether they were told about this
book and whether they knew the law—
even a citizen should know the law—
especially when they were on the
job, and why they allowed this con-
fravention...... (Interruptions).

Tng VICE-CHAIRMAN (SHRI AKBAK
Arr KHaN): Mr. Dalhyabhai Fatel.

* Supr1 NIREN 3HOSH: The Govorn-
ment should enqu.re into the matter

and question the Customs - officials
who have allowed i, .

Surr BHUPESH GUIPTA: Mr.
Krishnamachsri and
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should tome
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Tae VICE-CHAIRMAN (SHr1 Axsax
ApLr Knan): Mr. Ghosh, Mr. Bhupesh
Gupta hag already st that.
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GIOSH- Y ia  heve
‘What can I da?

Surr NIREN
not said anything.

Tue VICE-CHAIRMAN (SHRr: AKBAR
At Kuag): I saud, ! will corsider
it. Mr. Dahyabhai Patel,

Surr CHARXDRA SHEKHAR (Uttar
Pradesh): 1 have to make a sub-
missicn on this point because you have
said that you are taking this mattes
into consideration. I hope that this
book is not a  proscribed book. A
contraband ‘matesial, .I 1 wag not de-
tected by ihe Cusioms authori-
ties If ¢ would hae boen a
proscribed hook, then any poassage
quoted from this book shouid have
been struck.

Sarr BHUPE3IM GUPTA: Gold is
not proscrib:d here But contraband

gold comes,
Suri CHANPDERA SHEKHAR: 1 am
on my legs. 1 hope that Mr. Gupta

will allow me to make my submission.
This is not a proscribed book. Under
certain Customs regulationg the import
of books from Taiwan ;s not permit-
ted, under the Customs law or some-
thing like that. But the book is not
proscribed. So, any passage quoted
from the book or any reference made
from the book cannot be prohibited,
cannot be checked in this House. If
anyone has any objection to be raised
that the Customs rules have been
violated. a regular suit may be filed

by any hon. Member, either by Mr.
Bhupesh Gupta or by any other
Member. So, 1 think the proceedings

of the House should not be interfer-
ed with in this way by raising un-
necessary points of order.

Suri BHUPESH GUPTA: My, Vice-
Chairman
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Tue VICE- CHAIRMAN (Sart Ax-
Bar ALr Kuan) I have heard your
point

Surt BHUPESH GUPTA  Before
you make up your mind

T VICE-CHAIRMAN (SHR1 AX-
BAR A1 Knan) Is this pont of order?

Surt BHUPESH GUPTA 1 have
never said that action should be taken
on the book on the basis that it 1s

prescribed  (Imterruptions) It may
or may not be prescribed
Surr ABID ALI (Maharashtra):

What are we discussing” We are
having the food discussion Mr Dahya-
bha; Patel 1s holding the floor Now
somthmg else has heen forced to
creep In  Lattle references can be
tolerated, but this debate should not
be diverted

SRt NIREN GHOSH Is 1f on a
pomt of order?
Tue VICE-CHAIRMAN (SHrt Ak-

BaR Arr Kuan) 1 have heard your
pomnt of order I have to make
(Interruptions) I have heard you

Surt BHUPESH GUPTA The thing
is, T never said 1t 18 proscribed

Surt NTREN GHOSH What
you do?

will

1 Surt BHUPESH GUPTA Customs
~wwolation 1g a  violation Therefore,
I say this Many things are not al-
loweq to come 1nio the country under
the Customs law under orders from
the Ministry of Finance They have
nothing to do with whether they are
proscribed books or not  (Interrup-
tions) Therefore, the book has come
to the country in violation And now
you have done tt with the knowledge
of the Customg officials Mr Dahya-
bhai Patel

| RAJYA SABHA ]
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THE VICE-CHAIRMAN
BAR ALl KHAN) All right I have
heard you Please sit down. Let
Mr Dahyabhai Patel continue (Inter-
ruptions)
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SHRY DAHYABHAI V PATEL Mr
Vice-Charman, I was pomnting qut
that there are two ways of tackhng
the food prablem, particularly the
agricultural production One way s
to do 1t as the Ameiicang have done
1t—large-scale big farms, iractors,
power cultivation and all the opeia-
tions that are done on the neld by
means of power That would natural-
ly result in large-scale unemploy-
ment but that can be avorded if we
have a sufficient number of industries
as they have mn America Sir, n a
country lhike ours where we have got
:about 80 per cent of the people hv-
ing on the soil depending for their
hivelthood on agriculture, how can we
think of switching on to these things
speedily? A country ltke America has
only 15 per cent of its population n
agriculture and on land ang the rest
1s 1n mndustry But the method that
hag been adopted 1n Israe] or m
Tawwan can eastly be followed Dr
Sun Yat Sen gave the principle to
that country We have tried to copy
1t, we have done it half-heartedly, if
I may say so The land was given to
the tiller The absentee landlord was
dis-housed and he was paid full com-
pensation, not in a half-hearted way
as we did We did not give the land
to the tiller, we did not give com-
pensation Or we have not filnahsed
as to who 1s to get possession There
the Government gaw that oompensa-
tion was paid over a period of years
ten years, but he was paad Govern-
ment saw to 1t that no subterfuge was
employed to keep the land m the
family as has been done in many
cases mn this country The ceiling 1s
about an acre or one and a half
acres But they have made  success
of agriculture It may be small-scale
agriculture The first thing that
they did was to fix a ceilling on the

| land tax that the Government woukd
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take. The land tax is never more
than 37 per cent ang the agriculiurist
pays no other tax, Here the poor
agriculturist is completely crushed by
the different types of taxes that he has
to pay, not to mention the illegal dues
that the corrupt officials of the Gov-
ernment collect from him at every
stage. Agricultural credit is availble
freely. Fertiliser is available freely.
Better seeds are given by the Govern-
ment, It is a joy to see their fields of
rice; some of them we saw. They look
ag if they are overflowing with rice.
How did they do it? The agricultur-
ists are so happy. We saw men and
women working fully clothed, the
women used silk handkerchiefs round
their hair to prevent dust from going
in. That shows the condition of the
agriculturists there. And the bhonds
that were given to the landlords
whose properties were taken away
are all paying dividens four o1 five
or six or seven per cent, not 0. per
cent as the State-owneq industries in
this country are doing. That is the
basis. But that is where we have
gone wrong. We could have made a
success of this if we had applied our
minds properly to it. if we haid not
made ‘land to the tiller” 2a vole
policy, IF we had made a rea! policy
out of the agriculture in this coun-
try, the policy would have succeeded.
But, unfortunately, the people who
were in charge of executing this
policy of land-to-the-tiller made it a
vote policy, to get the vote of the
ignorant masses. They did not tell
them what they have to cdo afler
taking the land, nor did they educate
them how to produce better crop, more
arop out of that. That is why we have
failed. I hope the new Food Minister
who is apparently tackling his job
with a certain amount of energy. will
apply his mind to this. T hope he will
have no objection to taking correct
advice, good advice from any juarter
available. He should not begin with
prejudices, begin with a feeling of =
type of untouchabilitv that we will
not take even good advice if it comes
from certain quarters and that he will
take bad advice even abused, if it
comes from certain quarters.

670 RS—3.
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I know the Consul of Israc! was
here. T had seen him also. He met
the Food Minister and offered  his
help. They know the condition of
thiy country because they are heiping

our neighbour, Nepal. Their food
experts, agriculture experts,  have
passed through this country, They

have seen the conditiong here. They
made small suggestions. rather in-
expensive, compared to the problem
that faces us. They do not say, “Buy
our tractors. Buy our agricultural
machinery.” They say that they are
prepared to share whatever they
have got and it can be done by ug in-
digenously. They are prepared t; send
want.
There is the classical example of
Mr. Hillary who went to Sevagram
ang helped the people there to pro-
duce better crop. He did not cost
anything to us. He came on his own
to help thig country. He felt that he
should come and see India, the land
of Gandhij, He went to Gandhiiji’s
Ashram, talked to the peopie. They
welcomed him. He stayed there for
nearly a year and showed them how
agriculture—not mechanised agricul-
ture but simple agriculture-—could be
made to yield better production. Why
can our Government not follow this
policy? Can we not look at good
things that come from Israci? Simply
because it displeases certain supposed
friends of ours, therefore, we should
not have it from there. Is it good?
That is a wrong approach, Sir,

Similar is the case of Taiwan.
Mr, Bhupesh Gupta unnecessarily in-
terrupted me. I was trming io  point
out that a notification was issued

by the Finance Department ban-
ning import of literature from
Taiwan. Why? Because there  was
a certain criticism of a country
which was considered an ally.
Therefore, the import of litera-
ture from that country was not

allowed. But there are other regu-
lations of which Mr. Bhupesh Gupta
as a lawyer should be aware. Pas-
sengers travelling by air are allow-
ed to carry litgrature with them.
And gince the book is not proscribed,

*
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there ig no limit to what they carry
with them or what they cannot car-
ry. It i¥ not specified tnat you can- |
not buy a book there. You can take
books with you, Under that regula-
tion I brought it. Surely make use
of 1t if it is useful to us. This book
ig written by a person wno was in
charge of agriculture, the policy of
giving land to the tiller, a person
wha has made a succegs of 1t in
Taiwan. Should we look at it or not?
Should we learn from their example,
or should we still depend on this
policy of ship to mouth. PI 480?
Bvery time we are in difficulty. 1
submit, Sir, that is a wrong way of,
ooking at the problem. That wil( not
solve our problem. The problem is
haw to put agriculture on its feet.
Whether it is large-scale cr whether
it is small-scale, let it not he a half-
way house; it is not going to help
you. Now we are in a conditio.. where
it is neither firsh nor fowl nor red
herring. If vou are followinz the
way of Mr Bhupesh Gupta make it
clear. Say that you are following the
volicy of the Communists, whether it
is sickle or hammer, let them decide
between themselves. T do not know
who hag taken the sickle and who ha:z
taken the hammer. But [ want our
Government to declare about it TheVv
should not be wavering. They should
make up their mind clearly and tell
the country and the agriculturist that
this is what is going to happen.

Surr NIREN GHOSH: Dark herring
is prescribed by him

Samt DAHYABHAI V. PATEL: 1
do not minq people eating herrings
it as a matter of policy to supple-
ment food our Government helps
people to grow herrings or have fish
farms to increase their output of fish.
I would not object to it.

Surr BHUPESH GUPTA: What did
you take there?

Surr DAHYABHAI V. PATEL: Mr.
Vice-Chairman, shall I answer him
or not? T had a good vegetarian,
wholesome food. That should satisfy
him and the House,

I RAJYA SABHA ]
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Tee VICE-CHAIRMAN (SERr
AKBAR ALl KHAN): They want to in-
terrupt you to put you out of the

track. Please do not take notice of
what they say. -
Surr DAHYABHAI V. PATEL: 1

have been here in this House for a
sufficiently long time to cope with the
inferruption of Mr. Bhupesh Gupta.

Surr NIREN GHOSH: Shri Dahya-
bhai Patel has decided to live 1n
Andamans while Chiang has z.ne to
Taiwan.

Sart DAHYABHAJ] V., PATEL: 1
have not seen the Andamans Bui
there are some people opposite whey
have had something to do with the
Andamans.

Mr. Vice-Chawrman, I was trying te
say that this Government should
publicise in a detalled manner, and
in the local languages, the methods
by which the agriculture of tnis coun-
try could be improved, publiciced in
the regional languages whick the
people can understand. Lot the ex-
ample of the people who have done
this before the eyes of the people
so that they understand and they
learn. Let us not shut our door to peo-
ple and friends who are giving us
help or who are prepared 1o help us
willingly without any obligation Just
because it is going to displease X,
Y or Z should we refuse this help?
We are supposed to have a policy of
non-alignment. Non-alignment means
that we are friendly with evervbody.
so far as I can understand it, and we
are willing to take help, we are wil-
ling to learn from everyone Then
why thig hesitation to learn from the
people who have made it a success in
a short period of ten or twelve years®
We have been independent for fifizen
or sixteen years. What we have not
been able to do all these years.
these countries have done in twelve
years. It should be an eye-opener teo
us. Shaflll T say it should be an eye-
opener to the counfry?® ‘ ’

The Congress has wasted lakhs and
crores of rTupees on import of costly
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machinery which in many places is
lying idle, not properly utilised. If
that machinery is to be utilised, then
that know-how and that type of agri-
culture should be followed. After im-
porting costly machinery of lakhs of
rupees we have introduced something
that is going to undo the land-to-the-
tiller legislation. Whaether I am for it
or I am not for it ig not tiie pomnt
today. Today the point is if we have
introduced the land-to the-tiller
policy, make it a success by learning
from the people who have made a
success of agriculture by following
that policy and by producing incre.
If in twelve years Taiwan has been
able to raise its production of rice
by 300 per cent. why can we not do |
it? We have been talking of 10 per |
cent. ar 12 per cent. If we could |

1

|

I

raise it even by half of what they
have done our food problem would
have been solved long ago. We
have been telling year after vear that
we are short by 10 per cent. or 15
per cent. We have been lelling this
since independence. And if we are
able to make up this 10 per cenl. our
population catcheg up by that amount.
Why do we not make an extra effort
and try to catch up with the popula-
tion that is coming in the next few
wyears by learning from people who
have done it? That is the cause of our
failure. I hope the food Minister
will give serioug thought to this anl
will not allow his thoughts to be dis-
turbed or confused by the disturb-
ances, by the vituperations of my
friend who sits here.

Ssrr M. S. GURUPADA SW :
Sir. |

Ser1 BHUPESH GUPTA. Approv-

ing the food policy or the amend-
ments? - . ‘
Sart M. S. GURUPADA

Mr. Bhupesh Gupta is always a master

in irrelevance. I do not heed his in- '
terruptions. My friend the hon. !
Minister, has shown initiative ar& ‘
more than that, considerable sense bf é
responsibility and realism in bring- |
ing forward that motion for discussion |
in this House. It shows his deep com- ‘

cern for the problem and also it

}
SWAMY: !
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shows his anxiety to understand the
mood, the feeling of the Homise and
a degire to be benefited by the con-
structive wisdom of the House,
I feel that he has set a healthy
example in taking this initia-
tive Ihope and trust that on future oc-
casions, when such grave problems
arise, the Government would them-
selves take the initiative in brinowmg
forward such motions. The present
situation, however difficuit asd mieve,
should not be allowed to bring a
cloud in our minds and should not be
allowed to paralyse our wili and
should not be allowed to weaken our
sinews. Certainly this is nnt an oc-
cagion for intemperate outbursts and
expressions of despair. Nobody den-
ies that there is a food problem. No-
body denies that it has come as o rude
shock to our development effort. At
the same time nobody disputeg that it
will strain the patience and tolerance
of the masses. There are already. I
know, cussed Cassandras and petrifi-
ed Prophets of Doom who have heen
indulging here and everywhere in
evil forebodings and voices of reaction
have been heard round the corner.
But here on this occasion we have to
understand the basic problems, the
nature of the problem, the character
of the problem, the implications of
the problem. Before I do that, may 1
say that food problem should not he
discussed as a political issue? It is
no doubt the foremost problem but
the din and dust of politi~al contro-
versy should not be imported into
thig debate. Secondly this is not the
occasion to call into question the
basic strategies, policies, assumwvtions
and goals which we have already
accepted because I find in some quar-
ters this is being done. It is most
unfortunate.

3 p.M.

Next, the nature of the food pro-
blem has to be understood. Mav 1
remind the House that while dis-
cussing this question, we should not
forget that there was 3 food problem
also in the past? For many yeurs the
food problem has persisted, has been
continuing with us. Then what iz the
position today? What is the situation
now which makes it so verv difficult
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[Shri M. S. Gurupada Swamy.
and grave? Ag Memberg are aware, if
the food is available at reasonable
prices, then most of us are apt to
believe that there is no problem.
But that happened in the past, For
instance, in 1955, when the country
had only 67 million tons of foodgrains
including the imported foodgrains
the prices of foodgraing sddenly col-
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purchasing capacity of the people
does not permit the purchase of food
adequately, then we are apt 1o think
the food problem does not exist. With

the availability of 67 million tons of |

foodgrains in 1955, we all thought
that there was no food problem but
when the purchasing capacity of the

people has risen, when the people ;

have more financial capacity io pur-
chase the foodgrains they need, even
with the availability of 80  million
tons of foodgraing we find that there
ig a food crisis. How do you explamn
this position? I dc not think in 1955
with the availability of 65 million
tons of foodgrains we had been able
to satisfy the minimum nutritional
requirements of our people, Tt was
not so but still for most of us there
was no food problem but with the
availability of 80 million tonz now,
we find that all of a sudden there is
a food problem. T am not rationalis-
ing the situation. I am not even
jugtifying some of the rfailuresz in the
various sectors but I am only pomnting
out that we have to understand the
nature of the problem. Ig it the con-
tention of hon. Members opposite that
the food availabilitv is small? Angd if
it is small according to them, it was
smaller in 1955 and if it is the con-
tention of mv friends that ithe present
difficulty is because thers is a stirring
up or shooting up of food price.,s
beyond expectations. then that is
a different question? 1 think the case
today is one of increased accelerated
food~ prices and it is a very difficult
problem. I know but what are the
reason for this kind of a sudden in-
crease? 1 know in the last 18 months
fhe increase in the food nrices has
taken a bad turn. Compared to 1982-

[ RAJYA SABHA ]

.

53 as the base vear, the present rise .
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1s 146 per cent. but during .o last
18 months the rise has been rather
sudden. That is why the country is
faced with a difficult situation.

wov:lm;l? discussing this question I
of thctle l\tﬁixsel}:gae::rmy opreciation

es taken by the
Government. The Food Minister has
taken many constructive  measures,
bold and wise. But in the past wrat
was the picture? As find, for many
years we had no integrated and -on-
sistent food polic,. For ulitance,
when revereq Rafi Ahmed Kidwai
brought about a policy of regulated
decontrol virtually what happened
was, there was total decontrol, The
mistake committed at that time
was, the machinery that wag built up
during the War time and the im-
mediate post-War time, was inmmedi-
ately disbanded or given up. That
was a big mistake made at that time.
The apparatus which should have
been continued was not continued it
was disbanded. Secondly the Gov-
ernment had not made up its mind
about what they should do, about
certain basic policies like State trad-
ing. There was some decision in
1958-59. There was a weak-kneed at-
tempt to bring about limited State
trading in foodgrains. The State Gov-
ernments had no heart in 1t The
Central Government did not make
any serioug effort to make it a suc-
cess. What happened? It wag allowed
to lapse. It did not succeed. And I
think these lessons of the pust hove
been taken into consideration by the
present Minister. That is why I say I
appreciate his effort in not only Lring-
ing forward a new kinq of thinking
on agriculture and food. and he has
also been able to learn many things
from the past failures. I fee] that the
set-up of the State Trading Corpora-
tion now is a very important step he
has taken, and I hope and trust that
this State Trading Corporation will
become a very mmportant plank in
his food policy. But there are certain
extremists who <cay that the euntire
wholesale trade and even the retail
trade should be completelv placed in
the State Trading Corporation. 1
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think we cannot create such 4 nuge

machirery required for this purpose. i
Even ¥ you are prepared to create |
this machinery, I think it will tre-
mendousiy add to the cost of food, will
increase food prices, will add to the
cost of food production., Secondly, it
would not be possible for the Gov-
ernment, even if they adopt tne policy
of State trading ful.y, completely, 10
find the stocks; I mean they do not
have enough stocks to meet even the
minimum requirements of the people.
Therefore, the only sane approach,
rational approach, to this problem is
to have strategic control, strategic
regulation, through the medium of b

State trading, and I think—if I have
undenstood the Minister correctly-—
this is what ig being attempted. And |
in this connection may I draw his at-

tention to one important aspect? If
you look at the country today. ihe
disturbances;, dislocations, agitations

and demonstrations usually hapwen in
certain vulnerable areas: mostly in
the big cities, in the big towns, such
dislocations and disturbances arise,
and it ig these centres that have got
to be watched, should be kept uncler
vigilance. May I therefore suggest to
the Food Minister that the State
Trading Corporation chould put all
these areas—the big citiey ang big
towns—under full rationing? Though
I do not agree that the entire coun-
try should be put under coatrol and
rationing, I think these vulnerable
parts of the country, where 21l dis-
turbances arise, should be taken care
of by the State Trading Corporation.
Then the Fooq Minister has come out
with the idea of setting up an Agri-
cultural Price Commission. In the
past no attempt was made to evolve
a pattern of agricultural prices, no
national policy was evolved in this
regard, T agree with him and T also
agree with many Members who hold
the view that, unless there is stabili-
sation of prices, unless a properly
worked-out system of prices is evolv-
ed, it will be difficult to control the
situation. Therefore I say that the
Agricultural Price Commission should
immediately evolve g pattern of prices

[ 16 SEP.
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country immediately. Sir, I also sug-
gest in this connection that the mere °
setting up of this committee or com-
mission is not enough. Government
has got to set up a wide neiwork of
offices manned by competent person-
nel, both at the Central as well as at
the State level to undertake the
ever-increasing responsibility of food
policy.  Otherwise, whatever you do
whatever policy decisions you take, &t
will be difficult to pursue them. So
an institutional network ig absolutelv
necessary, and I hope ithat the Food
Minister may be making efforis to
create such a complex of offices, such
an instrument, through which the
policy can be pursued. Sir, the mere
institutional framework, the mere
creation of offices and officers would
not also be enough and unless this is
also accompanied by  structural
changeg in the agricultural economy
it would be foolish to talk of solving
the difficulties in this regard. So
structural changes are ahsolutely
necessary to bring about higher pro-
duction, to bring social justice and to
bring about in its wake a psycholo-
gical transformation in the country;
it is impossible to go forward and
have a successful food policy for the
nation. Therefore may I suggest that
it is absolutely necessary, absolutely
imperative that land reform, with all
the attendant demands that it would
make, should be undertaken by the
Government, Sir, the land reform
measures enacted already have, un-
fortunately, been caught in 4 gale of
uncertainly. For the last many years
we have been waxing eloquent nver
land reforms, and I think one of the
reasons why the couniry has got
stuck in stagnation is that we have
not been able to bring about reform
in land tenure and land holdings. Of
course various States have passed
legisiative measures, but I want to
know what has happened 1o these
legislations. I think it is time that
the Food Minister should look into
this question. Without land reforms
and without co-operative farming it
would be difficult indeed o retrieve
the situation. The Food Minister said
that there should pe an integrated



Motion regarding

1635

{Shri M. S. Gurupada Swamy.]
policy for national development in
agriculture and I totally agree with
him; the policy has got to be integrated
i all the sectors; the sectors of pro-
duction, of distribution and also of
price; all these sectors have got to
be integrated together, und the most
important of thig scheme is increased
production; without that you will not
be able to solve anything at all. No
amount of redistributive contrivance,
no amount of ingenuity, regulation, or
control will help our people, There-
fore it is imperative that attentlon
should be paid to lang reforms. In this
connection I only want that at least
those Acts which have been passed by
various States should be translated
into action. May I ask the }ood
Minister to talk to hig colleagues in
the various States to take this mnt-
ter seridusly sc that there may be
land distribution and there may be
justice done to the people? Sir, even
thisg is not enough. I go further and
say that Government should take a
more positive attitude in regard to
food production. May I say in this
connection that it ig necessary to
provide the farmer in the field with
the tools and the weapons, the where-
withal, which consists of various
things and which will help to bring
in more inputs, more investments into
agricultural operations? Unlese there
is @ greater increase in input, in in-
vestments, it will be difficult to
achieve more agricultural produc-
tion. Mere land reform unaccompani-
ed by a technological revolution has
no meaning. Therefore I say that
agriculture should be subjected to all
the benefits we get out of technology
and science: all the technological pro-
cesses and inventiong should be 1in-
ducted for the purpose of agricul-
tural transformation. We wili not be
able to create this magic of trans-
formation, this magic of agricultural
change, unless we undertake these
technological changes, undeitake to
translate them into practice, to give
to the farmer better implements, bet-
ter seeds, better fertiliserc and water
and electricity, TUnless this is done
this miracle cannot be achieved.

[ RAJYA SABHA |
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Sir, there is one more point and it
is a corollary to this. So far and 9
long we have not been able to educate
our people in modern  agricultural
operations and in other ways. Yom
cannot do it unless demonstrations are
arranged, unless research is translat-
ed to the field. That can only be done
by intensive demonstrations and ex-
tension servic.s. luay 1 say that it ie
necessary that at least a thousand
demonstration farms should be there
all over the country? There should
be a sufficient number of expert
officers and adequate staff should be
built up to carry forward these resulis
of research by means of demonstra-
tions to the various fields in the coun-
try. Unless these three, i.e, research
demonstration and extension service,
go together and are combined, it will
be very difficult to bring about a revo-
lution in our agriculture. In this con-
nection, may I say in passing that we
have not been giving to our scientists
and technicians the treatment they
deserve. I think the scientists and
technologists should have a new status.
All these years it is the administrator
who has been able to push through
various schemes and also formulate
ideas and policies. I think the Food
Minister said it incidentally or men-
tioned it in his speech that the scien-
tists and technologists shouwld be in-
creasingly associated even with
policy-making as well as in imple-
menting the schemes. Unless this is
done it will be difficult to bring
about that kind of economic change
in the agricultural sector.

Food Situation

Sir some of our friends of the
Swatantra Party have been talking
loudly about the conflict of sectors.
They seemn to think that there is a
basic conflict between agriculture and
industry. They think that top priority
or greater priority should be given to
agriculture than to industry. May 1
put a few questions to them? Sir,
how do they bring about agricultural
transformation? How do they bring
about increased production? You can
bring about increased production, you
can bring about transformation in
agriculture only by supplying the
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farmers with more fertilizers, with
better tools and implements, with irri-
gation water and so on. How can you
get water supply without Iirrigation
projects? That means more steel and
cement. How can you supply them
with fertilizers without more fertilizer
factories? How can you produce bet-
ter mmplements and tools unless you
have steel? So all these require a
vast expanding indusitrial complex.
Without such an industria] complex 1
do not think agricultural transforma-
tion can be brought about in this
eountry. The major mistake we would
be making would be if we accept the
proposition that agriculture alone
should come first and only then indus-
1wry. If we do that, we would be wrong
and the country would go to rack and
ruin. I say without an industrial base,
without an industrial complex, with-
out such industrial schemes for sup-
plying the proper instruments and
tools, it will be very difficult, next to
impossible, to bring about agricultural
transformation. Agriculture is de-
pendent directly on industry and there
is no basic conflict between the two.
‘There may be a little shift here and
there, but basically agriculture and
industry have to go together. May I
point out to you that more tattention
to agriculture .... /

Surt LOKANATH MISRA (Orissa):
‘We have had these experiments on the
lines suggested by you and we have
failed. '

r

Surt M. S. GU'RUPADA SWAMY:
Where is the experiment and where
is the failure? -

Sanr LOKANATH MISRA:
discussing the failure now.

We are

Sarr M. S. GURUPADA SWAMY:
My hon. friend, Mr, Misra, should
remember in what way agriculture has
suffered. It has not suffered in terms
of investment or in terms of lack of
attention. 1 think the major bottle-
neck in agricultural operations has
been that we do not have the adequate
machinery, the adequate personnel to
even invest effectively and execute
what has been sanctioned, what has
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been allotted to agriculture. That is
the bottle-neck and if my hon. friend
points that out, I will agree with him.
But there is no lack of investment and
there is no lack of money for agricul-
ture, If Orissa wants more money for
minor irrigation or major irrigation,
I think: that money will be available.
But the difficulty is that you cannot
execute the schemes. Your capacity
to execute is limited in this respeot.
Therefore, I say that is the main ill of
agriculture.

I only point out that we should not
shift our emphasis. The various mea-
sures undertaken are good in them-
selves. We have got to see that these
are implemented. Some administra-
tive measures have been taken by
Shri Subramaniam and perhaps he
will be taking some more measures to
change the institutional pattern. I
think they are welcome. But by mere

>

change in the institutional set up, by -

mere change in emphasis he will not
be able to bring about transformation.
I think you will fail if you go on
emphasising agriculture only. Agri-
culture and light industries are the
two limbs of basi¢c major industries.
Without basic industries it will be
difficult to go forward.

Sir, there is one more thing I have
to say and it is a general point. We
have got to bear in mind that certain
basic economic laws operate. These
economic laws operate in India and
elsewhere and they do not depend on
your decisions and these economic de-
terminants will have a large part to
play in the context of our situation
and these economic determinants have
got to be understood. Sir, my hon
friends may say that Government
has failed, that the Government has
disappointed the people. May I point
out that development and revolution-
ary changes, rapid economic and
social revolution which is so much
desired, cannot be brought about with-
out stresses and strains? There can-
not be birth without pains, without
birth pangs. When a nation is reborn
there is bound to be some amount of
stresses and strains. How can a nation
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be reborn without some amount of
stresses and strains? How dan  you
achieve rapid development and revo-
lutionary changes without some dis-

Motion regarding

turbance, dislocation, disorder and
disadvantages?
Sarr DAHYABHAI V. PATEL:

When did this knowledge dawn on
you?

Suri M S. GURUPADA SWAMY:
That is Swatantra reaction, I  know
and it does not require any explana-
tion. Is it contended, Sir, does my hon.
friend, Shri Dahyabhai Patel, contend
thatl in a developing context there will
be no stresses and strains? Is that his
contention? Does he say that a revo-
tution can be achieved without some
discomfort? Today the counfry is as
it were climbing up a plateau and
there is an amount of exhaustion felf.
But just because of this exhaustion,
should we give up all strategy and
planning and all our development pro-
grammes? What is their suggestion?
I think we all desire, and our friends
of the Swatantra Party also desire
rapid progress and they will be recon-
ciled to this position that when we
want progress, if we want to have
rapid social and economic revolution in
this country, we must be prepared to
face certain stresses and strains and
discomforts. That is the kind of dis-
comfort we are facing today. I know
that my friends there would say that
agriculture is stagnant, food produc-
tion for the last three years has been
stagnant. There has been more or
less constancy maintained in agricul-
tural production but may I point out
that these are all erruptions in the
wake of development? Tt always hap-
pens that one sector or the other, one
segment or the other of the economy
will get a set back and we must
analvse the causes and set right the
set back so that the country could
progress. Is it suggested today that
we should change in midstream? We
are all crossing the stream and 1is it
suegested that we should change in
midstream? What is the idea? What
is the suggestion of the Swatantra
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Party? Therefore, I say that it is
necessary to take stock of the situa
tion, analyse the various set backs and
try to correct.

{Tae DepuTy CHARMAN in the Chair]

What I say is that there should be a
proper formulation of policy which
should take us forward. We should
also accept that there should be a
five per cent. increase in agricultural
production. Unless this is acceptedn
toto and we are prepared to work for
it, suffer for it, there is no escape
from this situation.

Surt P. N. SAPRU (Uttar Pradesh):
What about the prices? How to bring
them down?

Surr M. S. GURUPADA SWAMY: I
am glad my friend, Mr. Sapru, has
raised the question of prices. I think,
as every student of economics will
understand sometimes rise in pricesis
a symptom of prosperity, not stagna-
tion. It has got to be understood
that in a devloping context, with an
enormous expenditure on Defence,
developments and refugees and when
the population rise is beyond ex-
pectation and agricultura] production
is stagnant then in such a con-
text . . .

Sarr NIREN GHOSH: Does the hon.
Member mean to suggest that this rise
in prices is a sign of prosperity?

Serr M. S. GURUPADA SWAMY: I
qualified it. In a developing context
where there is acceleration and in-
crease in expenditure on Defence,
development, refugees and the like
and when the population is rising,
when the effective demand increases
more and more, it will be difficult to
checkmate prices and a certain amount
of rise in prices is inevitable, unavoid-
able. You cannot just brush it aside.

Surt P. N, SAPRU: I agree with this
analysis but the difficulty is that the
common man finds his prices very
high and accuses Government and
everybody else for this rise in prices.
We have got to think of some remedy,
some measure which will bring prices
within the reach ¢of the common man.

5
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Surt M. S. GURUPADA SWAMY:
Madam, we are ..l a party to the
revolution of expectations which we
created in the people. We all thought
that after Independence all our ex-
pectations would be’ realised and the
revolution of expectation is rising
from year to year. In this context,
how many will be able to meet the
situation? Even in 1955, with the
availability of 67 million tons of food-
grains, the Government and the
mation were not able to meet the mini-
mum nutritional requirements of the
people but still the prices went down.
The whole inhibiting factor in the case
of the common man was his purchas-
ing capacity. His purchasing capacity
has now increased with the result ihat
there has been a rise in prices to a
certain extent. |

Surt NIREN GHOSH : Does the
hon. Member mean to suggest that
because the purchasing capacity of
the common man has increased there
ig an increase in his prosperity?
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Sarr M. S. GURUPADA SWAMY:
1 do not want any of my friends here
to take undue advantage of a miser-
able situation, undue political advant-
age of a misrable situation. They
should not take cover behind this.
May I ask, in turn, what the Commu-
nist Party has done except agitating?
Do you think that by a mere agita-
tional approach, by merely talking
purified nonsense here and there you
will be able to achieve your purpose?
My friend, Mr, Gupta, . . . (Interrup-
tion.) When there is an interruption
I have to refer to him.

Serr A. B. VAJPAYEE: Madam, my
friend is making his maiden speech
and he should not . . .

Surt M. S. GURUPADA SWAMY:
I am not making a maiden speech. I
am making a pregnant discourse,

Sarr BHUPESH GUPTA: It js very
right because he has been re-born in
another party. DPolitically, he is re-
born there. Therefore. it is a maiden
speech,
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Tag DEPUTY CHAIRMAN: Why
interrupt him? '

SHrRt M. S. GURUPADA SW.AMY: 1
am making a critical discourse, parti-
cularly for the benefit of the Opposi-
tion, particularly for the benefit of
my friend, Mr. Bhupesh Gupta. He
is behaving well with me though he
told me that he would interrupt me.
Anyway, it is necessary that the rise
in prices should be understood in a
wider context. I am just answering
my friend here. Even if we u._cidc
about a price for the commodities,
any kind of price—and you can make
it even a campaign issue-—it will be
very difficult to contain it. What you
can do is to have stabilisation at a
particular point. If the Government
can succeed, it is a challenge to their
intellect and ability, in stabilising the
prices which prevailed three months
back, then the Government deserves
congratulations, deserves support.

Surt BHUPESH GUPTA: But you

are approving now. Your amend-
ment says . . .

Suri M. S. GURUPADA SWAMY: I
am approving the food policy of the
Government and also say that if they
succeed in bringing about price stabi-
lisation at a point which prevailed
three months back, I think the coun-
try should be more than satisfied and
there should not be any prophets of
gloom hovering around here spread-
ing all sorts of doom.

Sarr BHUPESH GUPTA: 1t is some-
thing like saying, “If Cleopatra’s nose
haq been 3 little longer . . .”

Serr M. S. GURUPADA SWAMY: 1
only say that cussed Cassandras should’
not be permitted to function in this
country. Also, the putrified feudalistic
order should not be allowed to func-
tion in this country. What else is the
Swatantra Party? It is only putrified
feudalism. I have not been able to
understand their economics and I have
not been able to understand what they
are saying at all.
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Ser1 LOKANATH MISRA: If you
had understood it you would be with
us.

Suri M. S, GURUPADA SWAMY:
No Indian can understand their semi-
educated mtellectual approach to the
problem. I say that their approach
is so semi-educated so crude, imma-
ture and irrational that we cannot
understand it.

Surr S. S. MARISWAMY (Madras):
In your new situation you will not be
able to understand anything. You
take a little more time.

Sarl M. S. GURUPADA SWAMY: 1
only hope that they will have a sound
judgment. Let me tell you that the
food prices will remain with us and we
have got to face this situation. The
point is not mere availability. Even
if the production is 100 tons according
to the Plan target . ..

Surr BHUPESH GUPTA: It is a 100
million tons.

Sur1 M. S, GURUPADA SWAMY:
Yes, 100 million tons, I am sorry. Even
then I may tell you that you will not
be able to contain food prices. You
cannot reverse the process. You can-
not take prices back to the 1955 level.
Do you want the 1955 situation to be
repeated here? In 1955 there was a
crash and there was a slowing down
of the price level, a sudden crash in
the price level and there was a hue
and cry and the talk was for giving
price support. Today you do not ask
for a price support but you talk of
containing  prices, stabilisation of
prices, a reverse process. That is the
talk of reaction. I say you can only
stabilise prices at a particular level.
I say it is always a higher level; it
cannot be a lower level because cost
of production in agriculture thas gone
up. You cannot kill mgriculture by
low prices and it should not be our
endeavour. I say that agriculture
should receive enough incentives, The
prices should have a basis and it can
only be done by Government and
nobody else, 1 am happy that the
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Government is taking a very positive
attitude to agriculture. In the past
there was wavering, uncertainty; there
were lapses and the machinery was
not created. It is a terrible task for
the Minister to undertake this res-
ponsibility. Many political heads have
met their doom in this Ministry but
1 hope the same thing will not happen
to my hon. friend because he has got
an enlightened mind 1 am sure his
measures are good, positive and dyna-
mic. Within a short time he has been
able to create such a tempo and
dynamism in the country and people
look up to him and they feel that
something is being done. I maintain
that the situation 1s not critical. My
whole point is that the situation is not
critical; the situation is only difficult;
the situation is serious but it is not
crltlcal

Surt BHUPESH GUPTA: The situa-
tion looks like developing into a crists.

SHrr M. S, GURUPADA SWAMY:
Only friends like Mr., Bhupesh Gupta
say that it is critical, people who have
got a crisis mind. ; '

Ssmi BHUPESH GUPTA: Shastriji
said that the situation looks  like
developing into a crisis. 'These are
the words of the Prime Minister, not
mine.

Surt M. S, GURUPADA SWAMY:
What does it mean? It means that the
situation is difficult. I maintain that
it is not critical. What is required is
that we should not allow the situation
to go beyond. I do not believe that
India has reached the terminus of eco-
nomic journey. I do not believe that
we have reached the point of no re-
turn; I do not believe that we have
reached the point of despair. That is
not the case. I do say that it is a
difficult situation but it has got to be
tackled by the ingenuity and ability
of all concerned.

Surmt BHUPESH GUPTA: Do you
mean to say that you have reached the
point of no return?
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SRt M. S. GURUPADA SWAMY: 1
say we have not reached the pcint of
no return; the vountry has not reach-
ed the point of no return. |

Surt BHUPESH GUPTA: You have
reached.

SRt M. S, GURUPADA SWAMY:
Perhaps my hon. friend has reached
the point of no return in his party;
that may be the case. Anyway, the
country has not reached the point of
no return. We have not reached the
end of our journey. We have got to
go on; it 15 a very difficult job, We
are in the midst of development. It
Is a very dangerous period. We have
passed through the gale of difficulties,
In two years the country will have
all the freshness of freedom, all the
joys of freedom, all the benefits of
freedom and Mr. Bhupesh Gupia and
his tribe will join the beneficiaries,
the tribe of beneficiaries. But now he
does not want to become the instru-
ment of transformation. He wants
only to be a critic; I want him to be-
come the instrument of transformation
so that later on he might adorn the
class of beneficiaries. It is bound to
happen. (Interruptions). .

Surt BHUPESH GUPTA: 1 can
understand your pleasure on your new
acquigition. |

Surt M. S. GURUPADA SWAMY:
May I say that I am happy that this
debate has given us an opportunity
to foous our attention on some of our
problems? 1 have not been able to
touch upon all the aspects and [ have
not been able to cover all the details.
Details I have left out; figures I have
left out; only arguments I have
advanced. I think, Madam, the Food
Minister deserves the sympathy, con-
fidence and support of the House.

Pror. M. B, LAL (Uttar Pradesh):
Madam, I heard the Union Food Minis-
ter’s speech very carefully and I must
say I heard more carefully the speech
of my friend, . ..

SuHrr A. B, VAJPAYEE: Erstwhile
friend.
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Pror. M. B. LAL: ....Shri Guru-
pada Swamy, in defence of the food
policy advocated by the Food Minister.
Like the Food Minister, Shri Gurupada
Swamy advised the Opposition to cast
off the agitational approach but at the
same time he propounded the concept
of the inevitability of disorder. 1 do
not know if any member of the Op-
position would ever dare to advocate

the doctrine of the inevitability of
disorder in the process of economic
development, I say that a Member

who talks of the inevitability of dis-
order in the process of economic deve-
lopment is hardly entitled to advise
the Opposition not to have an agita-
tional approach.

Surt M. S GURUPADA SWAMY:
1 did not say that disorder is mevit-
able. I only said that in the context
of development g certain amount of
dislocation, a certain amount of dis-
comfort is natural and inevitable,

Syrr BHUPESH GUPTA: What is
that?

Surt M. S. GURUPADA SWAMY:
Not the disorder of his conception. I
only said without a certain amount of
stress and strain in will be difficult
to bring about development. (Inter-
ruptions).

Pror. M. B. LAL: I would leave it
to the House to judge whether
I misinterpreted Shri Gurupada Swamy
or actually interpreted him correct-
ly.

Surr BHUPESH GUPTA: You get
100 marks for the correct interpreta-
tion.

Pror M. B. LAL: Madam, Shri
Gurupada Swamy also maintained
that rise in prices is a gymptom of
prosperity 1 would like the Food
Minister ....

Serrt MULKA GOVINDA REDDY
(Mysore): Prosperity of the hoarder.

Pror. M. B. LAL: . .to enligh-
ten the House whether he regards the
present inordinate increase in prices
~~ #h~ ~ign of prosperity or as a sign
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[Prof. M. B, Lal.]

of our incompetence to deal with the
problem. He advocated the idea of the
stability of prices. There is no doubt
whatever that in the process of eco-
nomic development certain forces
work which favour a rise in prices.
It is also true that a balanced econo-
mic development is only possible in
conditions of certain stability of prices
but the question arises at what
level prices should be stabilised.
The Food Minister also laid con-
siderable stress on the correla-
tion of ©prices with production
angd distribution. He also seems
to favour the stability of prices. But
he did not point out to us at what
level he wishes prices to be stabilised.
If the Food Minister, like my old
friend, Shri Gurupada Swamy, thinks
that food prices can be stabilised at
the present level without causing any
inconvenience to the people at large
I beg to submit that 1 differ from him.
Food prices and prices of other goods
are to be stabilised but they cannot
be stabilised at the present level
Prices will have to be reduced through
the elimination of high profiteering,
of course ensuring remunerative prices
to the agriculturists. My friend, Shri
Gurupada Swamy, talked of the pur-
chasing capacity of the people. I
completely agree with him that there
should be correlation between prices
and the purchasing capacity of the
people and I would have been very
glad if the Food Minister hag cared
to integrate the two, if he had indi-
cated that he would so stabilise prices
that foodgrains ang other essential
commodities are available to the
common man at prices within their
reach.

Madam, the Food Minister fails to
be comprehensive in his analysis and
solution of the food situation. He
does not choose to deal with great
many causes that have led to the in-
ordinate increase in prices and
deepened the food crisis, I feel con-~
vinced that no proper golution can be
found unless we are prepared to take
into consideration all
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that have led to the inordinate increase
in prices, that have deepened the
food crisis. The Food Minister mana-
ges to be indifferent to the gad plight
of the consumer. He does not care to
inform this House what his Govern-
ment proposes to do to enable con-
sumers to satisfy their requirements
at reasonable prices. Just now he is
thinking of what prices are to be
fixed for agricultural products that are
to be available to us after a few
months. He seems to feel that the
people can continue to suffer with
complacency the hardship of hunger
with which are faced today. I must
admit that it is not possible for the
Opposition to be as complacent in the

matter as the Food Minister wishes
it to be. It is our duty to agitate
against the indifference and com-

placency of the Government and to
bring home to the Government peo-
ple’s hardships through our own
sufferings in a peaceful manner,

Madam, the Food Minister, who i5
also the Minister of Agriculture, and

who admits that the food situation -
cannot be solved without increased
production, fails to be very explicit

about the steps which his Government
proposes 10 undertake to speed up
agricultural production. He fails to
deal with great many problems which
are standing in the way of our agri-
cultural development. He talks of
scientific means of production for in-
creased production. He does not tell
us what those scientific means are
which he proposes to introduce in
agriculture and what structural chan-
ges the introduction of gcientific means
would require. He no doubt talks of
remunerative, incentive prices and
regards them as necessary for in-
creased production. Almost all in the
Opposition stand for providing remu-
nerative, incentive prices to agricul-
turists. All that we, in the Oppo-
sition have to say it that since 1946
the Congress Party is in power in the
States as well as in the Centre, but
it has, sp far, completely ignored the
question of providing remunerative.

those causes | incentive prices to agriculturists.
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We know that during the First five
Year Plan period prices of foodgrains ]
went down by more than 30 per cent, !
prices of raw materials went down |
by 18 per cent,while the prices of in-
dustrial goods increased by 7 per cent.
It is now recognised by the Planning
Commission that when. the priceg of
agricultural goods were going down
3o rapidly it was the duty of the Go-
vernment to sustain agricultural
prices and that agriculturists suffered
much because of the fall gnd wvari-
.ations in prices of agricultural pro-
ducts. But in the Second Five Year ‘[
Plan no suggestion was made to gys-
tain agricultural prices On the gther
hand, many important members of
the Government thought that during
the Second Five Year Plan agricul-
tural prices would and should further
g0 down by 28 per cent. Though this
idea was resented by Shri Ajit Prasad
Jain, the then Food Minister, it con-
tinued to be mooted by ‘a responsible
-Congress leader occupying a much
higher position than Shri A. P. Jain.
1 wish further to point out that while |
the provision of remunerative, incen-
tive prices to agriculturists is neces-
cary to induce agriculturists to pro-
duce more, the problem of increased
production cannot be solved mere'v
through the provision of remunera-
tive incentive prices. I would, there-
fore, like the Food Minister to ’
deal  with  othey questions. In |
January 1964 at itg Bhubaneswar |
|
1

session the Congress Parly stood
for the introduction c¢f  crop
insurance This forms part of
#ts resolution on democracy and '
socialism. but there is no talk of !
introducing crop insurance in the
speech of the Food Minister. The |
Pood Minister fails to indicate top us

what prioritv is to be assigned to
agricu'tural  development in the !
future plans of economic develop-
ment, | 1
4 v '

We are living in a relative world
and we would like to know what
re'ative importance is attached to
agricultural production by the Gov-
wrnment. In the Second Wive 'Year
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Plan, agriculture was not regarded
as one of the principal objectives of
our planned economy. The late
Prime Minister, Pandit Nehru, hoped
that agricultural production could be
increased by 40 per cent. mainly
through exhortations to the peasants
and that agricultural prices could be
reduced because of this production
by 28 per cent. Shri Ajit Prasad Jain,
the then Food Minister, protested
against these ideas but no heed was
paid to his protest. In the Third Five
Year Plan self-sufficiency in food
was regarded as essential for the eco-
nomic development snd prosperity of
our country. And agricultural deve-
lopment was also regarded as one of
the principal objectives of the Third
Five Year Plan. But during the
Thirq Plan period—or should 1 gay
during these three years of the Third
Plan—no special efforts have been
made. I have before me a copy of
the Third Plan Mid-term Appraisal
I do not find in this Report anything
to prove that the Agriculture Minis-
try or the Community Development
Ministry paid any worth-while heed
to many suggestions advocated in the
Third Five Ycar Plan Report. While
it was said that agricultural develop-
ment was one of the principal objec~
tives of the Plan, officials continued
to behave the way they were behav-
ing during the Second Plan period
I wish to point out that no attention
wag paid to the implementation of
land reforms, to the reclamation of
new lands. to the increased produc-
tion of fertilisers. to the question of
co-ordination between the several
agencies concerned with agricultural
production

In the Mid-term Appraisal it is re-
cognised that the settlement of agri-
cultural workers on the new lands
continu~d to have a very slow pro-
gress, The words ‘very slow’ are the
words of the Planning Commission
The present Food Minister also does
not gseem to be bothered about this,
though it is pointed out in certain re-
ports that 50 per cent of the increase
in agricultural production during the
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Plan period was due to the reclama-
tion of new lands This Mid-term
Appraisal also records a considerable
shortfall in the production of ferti-
lisers. Again and again 1t 15 pointed

out to us that the use of chemical
fertilisers is necessary to mncrease
production and yet, no attention is
paid to see that fertilisers are pro-
duced in proper quantities,

Then, there i3 hardly any worth-

while co-ordination between the vari-
ous agencies concerncd with agricul-
tural production As a result of the
Kamaraj Plan, the Community Deve-
lopment Ministry at the Centre is
brought within the overall control of
the Food and Agriculture Ministry
But 1in many States, the Communmty
Development Ministry and the Agri-
culture Ministry are assigned to
different Ministers, In my own State
of Uttar Pradesh, the Mimsters in
charge of Agriculture and in charge
of Community Development belong to
two warring sections of the Congress
Party, one of which 15 kmown as the
Ministerialist section and the other is
known as the dissident section,

About the land reforms, perhaps
the less said the better. For about
ten years, from April, 1946 to April
1956, the idea of the redistribution of
land was pooh-poohed by responsible
Ministers of the Congress Govern-
ments Only in the Second Five Year
Plan the principle of ceiling on the
existing holdings was accepted. But
the ceiling laws were passed very lei-
surely They are very defective And
whatever laws weore passed, they were
not implemented properly. As 1s
acknowledge by the Planning Com-
mussion in the Third Plan Mid-term

Appraisal, “the delay in enacting a
somprehensive legislation creates a
great deal of uncertainty which is

inimical to efforts to
cultural production.”

increase agri-

Madam whenever we are faced
with an economic crisis, som: reso-
Iution ig passed by the ruling party
or by the Economic Development
Council to the effect that land
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reforms be implemented as soon as
posstble, But they are not imple-
mented I do not think that even
now in spite of these resolutions any
special efforts are bemng made in my
own State or in any other States for
implementing those reforms.

Madam, tillers are still not the
masters of the land which they till.
They are, as a matter of fact, being
ejected on some pretext, or other,
either on the pretext of the right of
resumption for personal cultivation or
on the pretext of the so-called volun-
tary surrenders  which are in most
cases of a mala fide charecter.

nvited
Govern-~

The Planning Commission
the attention of the State
ments.

oY YT G (ST NIW ) ¢
TIHET AER, # & FATT AT AT
| a1 fggam &1 98 WA A
AfFT ITI WU A1 FAQT F, §
rad fFmrd g wm fram At § g
fed g9 g ffers fevwaa =@y
7w &, 4 wAarg f5 os@v W®w A
foame o g7 Aqar § IEFT AR
qifas & | Y a1 217 gufegr w=xF
% g agare-EeqEq § 4 & fAdew
FTAT ATRATE | :

Pror M B LAL' T wish to point
out to my friend certain extracts from
the Thirg Plan Mid-term Appraisal
It says:

“The right to resume land for
personal cultivation for which a
provision still obtains 1n <everal
States, has tended to create un-
certamty and to diminish the
protection afforded to tenants
With regard to surrenders, as
stated 1n the Plan, most voluntary
surrenders of tenancies are open
to doubt as bona fide transactions
and this has been confirmed by
such enquiries and investigations
as has been undertaken”

It is further stated: |
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“On the whole both
tive and legislative action taken
so far have fallen short of the
recommendations jn the Plar in
several States.”

B this is regarded as exception, I
have nothing to gay. 1 admit that
my knowledge of the gtate of affairs
is not as wide as that of the Planning
Commission, and I am relying mostly
on the reports of the Planning Com-
mission in this particular matter.

Now, Madam, the price policy
which is advocated by the Food Mi-
nister today is also rather inadequate.
No attempt is made to assure equit-
able correlation between the ggricul-
tural prices and the industrial prices.
Unless the prices of industrial goods
are brought down through the eli-
mination of high profiteering, it will
not be possible for us to ensure to
agriculturists remunerative prices for
their own agricultural products. Nor
has the Finance Minister tried to deal
with the impact of monetary and fis-
cal policies on prices. Madam, per-
haps, agreeing with my great friend,
Shri Gurupada Swamy, that rising
prices are a symbol of prosperity, the
Planning Commission for quite a long
time remained gbsolutely complacent
to the effect of inflation on prices.
¥ we carefully study the Second Five
Year Plan, we will find that in a way
the rise in prices which was likely to
occur due to deficit financing and in-
flation was welcomed in that report.
But in the first two years of the
Second Plan the Government resorted
to deficit financing to the order of
Rs. 700 crores. This considerably
raised prices. This alarmed the Plan-
ning Commission. After that the Plan-
ning Commission in its reports laid
certain stress on curbs on deficit
fmancing, and some attention, no
doubt, was peid to this question, but
not always. If in two years of the
Second Plan the Government resor-
ted to deficit financing of Rs 700
erores, in the three years of the Third
Plan also there was the deficit finan-
cing of near about Rs, 700 crores. In
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deficit
financing of Rs. 550 crores during the
entire plan period was advocated. It
was hoped also that, because our pro-
duction would increase by 5 per cent.
per year, this increased deficit finan-
cing would not entail any increase in
prices. But actually while the rate of
growth in production went down, the
ratio of deficit flnancing increased,
with the result that while production
increased by 8 per cent. or so in these
years, deficit financing ncreased by
31 per cent. All economir experts are
of the opinion that the inordinate
increase in prices is due to conside-
rable deficit financing. I feel the Food
Minister should have dealt with that
question. Either he should have told
us that those economists who hold
that opinion are wrong or he should
have informeg us what steps the Gov-
ernment propose to take to deal with
the problem

Banks have been more liberal in
advancing credit in the third year of
the Five Year Plan than they were
during the first two years of
the Third Plan. Our fiscal policies
also have contributed to the rise in|
prices. Indirect taxes continued in-
creasing. Thig year, while consider-
able concessions in taxation were
given to capitalists no worth-while
attention was paid to the question of
reduction in indirect taxation. When-
ever new indirect taxes were imposed,
it was maintained that this was a
very small amount which would not
hit the consumer, and would be paid
by the businessman. But almost in-
variably the businessman was able to
charge more than even what the
amount of taxation could entitle him
to do.

Madam, as was pointed out by my
friend, Shri Gurupada Swamy, prices
have considerable corelation with the
purchasing capactiy of the people. To
this question also the Food Minister
paid no worth-while attention.

The Food Minister, in one of his
statements to the press, is reported
to have said that more foodgrains are
available this year than they were
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available last year and yet today we
sre faced with a much more serious
food situation than we were faced
with last year. Perhaps he hinted
Yhat this was due to hoarding. He
maintained that strong steps would
be taken against hoarders if within
fifteen days the hoarded foodgrains
are not brought to the market. I felt
that if any such warning would have
been given to me and if I had been a
hoarder, not a grain would have been
found in my godown after fifteen
days.

Surt P. N. SAPRU: You are too
"honest,

- Pror. M. B. LAL: It is not because
I am too honest. If I had received a

warning, I would not have been
caught.

Sert A. B. VAJPAYEE: Clever
- enough,

Pror. M. B. LAL- 1 will prove
clever enough to shift that hoarded

foodgrain somewhere else if I am
given fifteen days warning by a Mi-
nister. I do not know whether the
Government wishes to take any step
.in that direction or whether the Go-
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vernment has come to the conclusion |

‘that there is no hoarding or that no
usefu! purpose will be served by
taking any step against hoarders. I
feel that the Government will have
1o consider over this food situation
-more carefully and would have to
reorient not only its price policy but
its policy of production, ity monetary
policy, itg fiscal policy as well as the
policy of distribution,

Equitable correlations, I maintain,
must be established between agricul-
tural and industrial prices. Monetary
and fiscal policies must be so revised
that they have no gdverse impact on
* prices. Agricultural development
should be rssigned the highest prio-
rity Agriculture should no more be
‘regarded as a base for capital forma-
1§ion Industries should be required
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to pay special attention to the re-
quirements of the agriculturists, with
regard to fertilisers, agricultural im-
plements and other nccessities. The
tillers of the soil should be granted

security of tenure. Comprehensive
land reform should be enacted and
! implemented. Evictions of peasants
on the plea of personal cultivation
and so-called voluntary surrenders
should be stopped. Crop-sharing

system should b: abolished and rent
shoulq be settled on a uniform equit-
able basis granting exemption from
rent to uneconomic holdings. The
gystem of crop insurance should he
introduced. Sales tax on foodgrains
should be abolished and indirect taxes
on essential commodities shoulq be
reduced. Special efforts should also
be made to ensure proper co-ordina-
tion between the different government
agencies concerned with agricultural
production. Special attention should
also be paid to provide adequate cre-
dit facilities to agriculturists. Special
attention must also be paid to the
question of water management, to
flood rontrol and tg the provision of
proper irrigation facilities.

In the end 1 would say that when
an attempt is made by the Govern-
ment to correlate wholesale prices,
retail prices, the Food Minister must
remember what he once told to
pressmen that not more than 50 to
60 per cent. of the prices paid by the
censumers accrue to agriculturists.
He must see that the variations in
agricultural prices do not exceed by
more than 6 per cent. and that the
prices of essential commodities must
have some definite correlation with
the cost of production. High profi-
teering in at least essential commo-
dities must be stopped as soon as
vossible. '

As far as the suggestion regarding
State Food Corporation is concerned,
I am not in a position to express my
opinion because the Food Minister has
not cared to place bhefore the House
the entire scheme in detail. I stand
for State trading at wholesale level
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and I would welcme a step in  that
direction. I reserve my comment till
I see the whole programme,

Tae DEPUTY CHAIRMAN: May I
announce that the House will git till

[ 16 SEP. 1964 ]

530 as the list of speakers js very !

long? Mr, Pande.
. ) ir

st aRETAT qig : Tgawnty
wareaT, fa=re ar w91 ag =@ fF 397
TIW FT FUST FT JAAT * HqAE HT
IS gue] T@al Afed # aA frarg
¥ gowA B G TEAT G g, 9g ATAT
T @y & fF & S wvd amA
TEIT FI@T § |

AT 99X w=W faer, @,
IS FENW, B a9 s fafir dat
# oy Tt & AT AN A W g
§ az qmar § {5 39 any aF feafq
s TS & | § 37 o faare
3 7Y weat g 5 fraet s%eraw & AR
faady gFTIW FH AT qENTEAT
# gz wwar g v s g3w § fasioe
qdf 3ITT TRW AT A AT g
& o wr fag & ox faagw @
Trgar g | § SO R #1 A e §
gizar g + 9l I¥T MW, FReEvs,
afysreY IAT N9 WYX wF AT & | gt
I T2 TN & qZ T AWTITET &
2, araer@ne St A i g, iy
IUX YW ANIAUET &q T § AR}
qgdT dd TEIRT AWTEgET A9 g |
¥ qaad % oW oA ¥ avmr g
& 3 qT gATR WAt ST famre #7 av
FTO07 § fF g 39T W F feafg
za WA SAAY g g § W '
feafy ameraa gt g & 7 FWTK SAEer
@ FOT © A@ § | MY IAGEAT ¢
FO5 & | faET AegR ¢ T 9y o
§ AR ¥ TFS ¥ I a1 R e
© TEy § 9ET e T 3 FT YY AT F

670 RS—S.

|
|

Food Situation 1708
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TR, FHIE HIR 3afar

(Time bell rings.)
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Tt &1 wTHAT Y E gET §, 97
A7 0F Az AR T <

ggaamfs o fraw amy fa

g1

A

Y FTTHSAT T4E * 777 A7 0F ez

. A1 AN, T HIX 29-
far &t fomn sfem soF amg & sfaar
R WX I9F 79« 7 A w2z § 7w fagw
g z@w wr  far omm @
# oz 9rEaT g 5 ST 93w F W7 qu-
95 qaf foer & 97 99 7 7WT ©7 ¥
?quaaﬁmafrwﬁzrm%a?m
F AT | .

a4 WfEdl 1@ § =;wey wgAr
AEAT §, TR ITAEW & W9H X
TAAT ATEHT FT GAAT A/AT §, T
fsrer &1 & SOt 3T AT AR g,
37 & aferan faer | & @ W=t S Y
A 7gT 1 fae 38w 92 gU & wasitae
& qeeg f99F  wag &9 & #f9 2, 9Ty
frafaa w1 g 5 39 foaor 1 feufar
FT TFAHA FI ) 9¥ ATG FTOEATQ
AEET 2 AT ¢ AT UFT FATX qU
adt & fa qfw § 1 9900 3f7 T A=
T (ST qGT AT § | WO HT A
23 &t a¥ qF AT qg frr Far
@ &, F¢ T 395 gf7 fagre & =t
HEacfeafd g 1 99 o e awe
THT ST AL 99 § I8N ¥ FB q1e
q 98 IR & HIT FB ET I T HR
Y ¥ FIA @Al €, §5 it §
& Oy gfzat §, 99 ¥ gU9 TH W v
TG AT § A qa T FIUT qHT
Ziaa & 3@ f9r ¥y v 9% gt o
oo W g WrE, T ud faiy
SHIT FT 22 TG & | ¥ I 19 ¥ Fg
76a1 g % ga0 4§ fadt 913 #71 @y
T8 & 5 qove ¥ oF I cwrd ufw
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[+ arcdeae are]
< fafew @ 4 a1 7l & qa¥R
7 51 gardt uw 39 9HE & F fafew

ATEA ALY T HIT GGT WA AZ GF
gara &) fasr 41 foa® Aar qfsq <403
9R ¥ | gW 89 A% wgEE g &
EA g WG qLHIT F1E FqH R0
fradr a7 wege foom oY waT AT
qT9 T@T &, Sifad @I &, 19T I q,
FIIAR §, Traqie § gafaq g3 g
% | g7Ae |

Surt BHUPESH GUPTA  Madam
Deputy Chairman, it has been sug-
gested that the question of food
should be approached from a broad
national angle and that what is called
the agitational approach should be
given up I do not know what exact~
ly the Government means by the agi-
tational approach but I should hke to
make 1t very clear that we view this
problem from a broad national angle
and that we should like to co-operate
with all, including those who sup-
port the Congresg Party, in facing up
10 the critical situation in which the
country has been unfortunately placed
but in orde: to be able to do so our
people require not merely homiles
and sermons coming fiom the Treasury
Benches or from the ruling Party but a
clear reorientation of the food policy
of the Government The foundation
of a national approach must be a
correctly orientated food policy If
the policy goes wrong, there cannot
be any national approach and there
will be indeed conflict and strife
because those who do not agree with
that unnational, unpatriotic and anti-
people approach will be left with no
other alternative but to gather their
foices together, build up unity 1n
order to oblige the Government to
make the necessary changes There-
fore, I say that we need not waste
much of our time on these general;-
ties 1in such matters

| RAJYA SABHA ]
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As far ag the food situation 1s con-
cerned, 1t 1s undoubtedly veiry serious
and I think 1n his letter to the Chiet
Ministers, the Prime Minister wrote
that the situation looked like deve-
loping 1nto a crisis He would not
nave perhaps written this thing but
for the precarious food situation
which became indeed a national chal-
lenge but then the situation has been
much the creatron of the hoarder-
speculator, the big money profiteer
and above all of the Government
We say that this trimity 1s responsible
for the creation of the situation 1n
which milliong of the people find
themselves today The main aspects

of the food situation are naturally
production, distmbution and  prices
and they are integrated 1 do not

wish to deal with all these aspects
here but I should like to concentrate
on the distribution aspect of 1t in the
speech mainly, because I would Iike
to hit the bull’'s eye, and the bulls
eye, Madam Deputy Chairman, 1s the
next crop Either we get the next
crop or the hoarder gets it and if the
hoarder gets 1t, then the situation will
be far more serious than 1t 1s today.
[f we get 1t, then perhaps we will
be bringing it at least partly under
control and improve the course of de-
velopment Now, as you know, we
have had food crises ang shortages
when he had relatively less produc-
tion and this wonderful Government
has created a situation when the pro-
duction 1s relatively higher This 1s
something which calls for serious
attention of the Parliament and the
country I will presently deal with
11 1n order to underhine the failures
of the Government policies ang the
factors that have created this situa-
tion In the eng I should also like to
make some suggestions in order to
tackle thi;s problem

As you know, last year—I would
just give the comparative figures—
rice production fell by 2 8 million

tons, a dechine of eight per cent com-
pared to the previous year The out-
put of wheat and sugarcane also fell
by 7 5 milion tons That was the
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situation in 1962-63, In 1963-64,
there has been some significant im-
provement in the situation as far as
rice is concerned. Even according to
the official statement, rice production
in the last year has gone up by about
4-6 million tons representing an in-
crease of fourteen per cent. over the
previous year. I have given the
figures of the previous year also. Rice
position is gooq and I think the posi-
tion with regard to wheat is not bad.
Even according to the official figures
there hag been a marginal improve-
ment in the overall food production
and as far as rice production is con-
cerned, the increase has been of the
order of fourteen per cent. Now,
when we began this year, the Gov-
ernment had in its stock, the buffer
stock or whatever you call it, 18
million tons on January 1, 1964.
During last year, the calendar year
1963, food imports also came to #'1
million tons and this year, according
to Government figures, we are sup-
posed to have 5°4 million tons avail-
able from ijmports. In 1962, the im-
port was 3'3 million tons. Such was
the situation. Therefore, production
has increased, import has increased
and you had more stocks in your
godowns, the Central stocks and so
on. Even if you take the Govern-
ment’s internal procurement, that also
perhaps registered an increase. In
1963-64, it wag about 59 lakh tons

compared to 4'6 lakh tons in the pre-
vious year.

' J

One should have thought that
having regard to this thing the food
situation in the country would ease
and improve there would be more
availability ‘of foodgrains, there would
be relaxation in the market anc¢ soO
on but what really happened 1s
exactly the opposite. Despite these in-
creases in the physical element of the
food situation, we find that food
prices had risen to the all-time peak.
I am giving the wholesale price index
of food articles in India which rose
on August 15—Independence Day Iam
taking—of thig year to 1651, an all-
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time peak. In this period, we find
again that the price of foodgrains
particularly had risen; this of course,
you know, especially rice and wheat
and I need not go into all these figures
which are there. I am only pointing

out the salient featureg of the
3 p.m. situation. Now the shortage

became very widespread;
scarcities became very widespread;
that we all know. Why should it
have happened? There should be pro-
per explanation for it and that ex-
planation you do not get from the
document which has been supplied to
us by the hon. Minister.

[THE Vice-CHAIRMAN  (SHRI
Arr Kgrax) in the Chair.]

AXKBAR

Here I must point out that Mr. Pra-
fulla Sen, Chief Minister of West
Bengal made a statement in West
Bengal in which he said that prices ot
90 per cent of the daily necessities
had gone up and he also added that
prices of some of the articles had
gone up by 100 per cent. If you take
the Government figures you will find
that since 1955 the wholesale prices of
food articles have gone up by 50 per
cent and as you know the retail
prices have risen much higher and
indeed they bear no relation to the
wholesale prices. So this woulg in-
dicate how the situation has been
moving. 1 was studying the speech of
Sardar Swaran Singh who wag Food
Minister last year. In his speech in
December last year he said that the
crop was better and the condition was
good. But now in the midst of the
year we find that the crop is better
but the condition is whorse.

-

vl

That is the position now and noth-
ing could be a greater condemnation
of the Government’s  policies
and of those responsible for it
than this obvious and undeniable fact.
And. Mr. Vice-Chairman, one interest-
ing thing happened. When the food
crop was good you will find in Decem-
ber-January last year the ruling
price of foodgrains was very low at
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121 or so. From March it started
shooting up and it was also stated
that the market arrivals were becom-
ing less. And that point 1 wish to
deal with a little. As you know, our
marketable surplus 1s about 15 million
tons, made up of three million tons of
wheat and 12 million tons of rice
approximately. We find that the arri-
vals in the market became very slow
and this has been admittedq bv the
Government itself. But what did the
Government do at that time? The
Ministry of Food and Agriculture
came out with an astounding state-
ment in June in which it said that
the slow market arrival of foodgrains
was a good sign because that would
ensure better supplies in the lean
months, that is to say, between July
and October. When they notedq that
the market arrivalg were so slow and
abnormal they should have imme-
diately inferred that these foodgrains
were getting into some stocks, that is
to say, that hoarding was taking
place on a large scale. That was the
time for action but they did not only
not take any action but on the contrary
they tried to justify the slow market
arrivals ang promised the nation that
we will get more food when we shall
have the lean months, that is to say.
between July and October and thev
asked us not to worry. T should like
to know if this is not a definite en-
couragement to the hoarderg and pro-
fiteers: what else it is, T should like
to know from the Government. And
exactly in this period last year before
the crop came the advances by the
private banks mounted despite the
Reserve Bank regulation ang I have
got with me papers prepared by the
Ministry of Finance which clearly
show that advances against foodgrains
in the first two quarters had gone
up. Fortnightly the advances against
food stocks was Rs. 8 ecrores in the
case of wheat and Rs. 180 crores in
the case 'of rice. It was like that and
slow increase wag taking place even
compared to the previoug year.

Therefore all indications were there
which the Government could have
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taken cognisance of and acted upon
but they allowed the things to conti-
nue. Now, forwarg trading also con-
tinues; forward trading in foodgrains
continues surreptitiously by utilising
the cover of such articles in which
forward trading is permitted. Even
the Forward Trading Commission in
Delhi admitted that underhand or
illegal forward trading was taxing
place in regard to food articles which .
was banned and that was taking place
under cover of certain of other per-
mitted articles. You see that i how we
reach thig situation, when the hoarders
have a free run. From the time nf
the harvest up to date it is the -
hoarder who has a free run and the
better of the national situation as far
as food is concerned and the Govern-
ment policy was one of encourage-
ment to the hoarders. Please unrder-
stanq this. That is why my chaige
against the Government is that they
abetteq the hoarders because of their
policies. Insteaq of doing anything
they gave grace to the hoarders and
tald them ‘well, gentlemen hoarders,
become angels and declare your
stocks within fifteen days and we shall
immunize 'you from all legal action.
How much stocks did they get that
way? Shri Lal Bahadur Shastri save
them a good grace but how did the
hoarders react to it? They reacted
naturally by making use of tihe
fifteen days for arranging their stocks
in such a manner that you cannot
easily get them. Some may Thave
come out, But when the huge market-
able surplus has fallen into therr
hands the question is why the Gov-
ernment did not launch a dehoarding
drive at once.

Foodgrains are not invisible com-
nmodities. They have to be kept in
hage quantities ang the local autho-
rities should have known about 1it.
Why was not a dehoarding drive
launched? Such a dehoarding drive
was the need of the hour but the
Government failed to do any such
thing and so we are in this situation
of a nationwide crisis in foodgrajins.
We are told that our food imports re-
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present only two per cent of our pro-
duction, In fact our overall deficit
will be between four te six per cent
of our needs. Then why 1s the cmsis
so enduring and so widespread? e
must take into account the dimension
of this hoarding and profiteering.
When the Bengal Famine Enquiry
Commuission went into the Bengal
famine of 1943 it pointed out now a
terrible crisis could be created oy the
hoarder ang profiteer even when the
shortage of stocks was ‘only of the
order of six weeks' stocks. With
that they played havoc. Today you
have allowed these stocks to fall into
their hands and artificial scarcit.es re
created in order to dictate the prices
and fleece the consumer. They hve
earlier fleeced the producer by not
giving fair and reasonable price to
the peasant producer because you had
pot declared in advance befor the
harvest came the reasonable price to
be paid to the peasant producer,

e 2T~ .

A~ T

In the first round it wag the pea-
sant producer who was fleeced
because the hoarder took advantage
of his pre-eminence in 'our econotuic
life and denied him a fair price. The
producers were In distresy and they

naturally rushed into the markets
with their produce., (n the first few
weeks after harvest the hoarders

corneredq all the stocks and after
that they struck against the consumer
and started charging high prices and
secreting stocks. That is how the
situation has come to this pass and
we must understand it. N -

- i

Now we have to go into this ques-
tion a little more in order to seitle
what steps we must take. I do not
wish to dqilate upon this aspeet any
more than what I have done. I have
shown how the Government has
failed. Now 1 shall give you just
some figures. The totat procurement
by the Central Government and the
State Governments during the last
five years between 1960-61 and today
came to about 28 million tons of
rice and wheat which is less by cne
million tong o° %% so fwmast s an
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average annually from the United
States of America, According to them
our annual import comes to about
3-5 million tons and in all these five
years we could procure from inter-
nal sources only 2:8 million tons.
The figures are there given by them.
Here 1 shall give the figures for the
last three crucial years m order to

Food Situation

understand this crisis. Whereas in
1958 we procured internally, the
States and the Centra] Government
together, roughly about mnine lakh

tons, in 1961 the Central Government
procured only 3 lakh tons, in 1962-63,
4-6 lakh tons, in 1963-64, 5'9 lakh
tong through procurement by the
Central Government. In the last
three years the total procurement by
the Central Government was of the
order of 14-86 lakh tons only, com-
pared to the heavy imports. Now,
you will find that in these very years
our imports have gone up very high.
I have got the figures. In the Second
Plan period our imports were Rs, 787
crores. In the Third Plan period, in
the three years, our food imporis are
about Rs. 480 ,crores. Such is the
position. Last year jt was Rs. 197
crores, the latest figure, As against
that, the procurement by  Gov-
ernment from the internal market is
negligible. Yet, in these three years
the marketable surplus was 43 milhon
tons . ..

Surr C, D. PANDE: Fourteen lakh
tons.

. A~ gl -

Surt BHUPESH GUPTA: Yes, 14
lakh tons, less than two muilion tons—
the Government could get. That
clearly explains where the food is
going, Whatever you produce, the
more you produce, the grealer = the
crisis. The more you produce, the
higher is the price. That is the siua-
tion into which we have landed.
What a wonderful Government . . .

Suri C. D. PANDE: More mopey.

Surt BHUPESH GUPTA: Angd ot
course more money in most of the
pockets of the hoarders. I am talking
~hoot i+ cq that it will not be dis-



1725 Motion regarding

[Shri Bhupesh Gupta.]
puted—on the basis of material sup-
plied to us by the Governmenti.

Now, therefore, proper lessons
should be drawn. As you know, when
Mr. Patil tock over from Mr. Ajit
Prasad Jain, speaking in the debhate
immediately after that, we said what
was needed was a critical review of
the food policy and orientation and
there we stressed the need for State
trading in foodgrains. Our suggestions
were brushed aside. Even when the
Prime Minister said that State trading
had come to stay—that is what he said
from those Benches—Mr, S. K. Patil
went to Bombay and made a statement
in which he said State trading was
dead and buried. That was published
in the “Free Press Journal” and other
papers. It was indeed dead and buried.
And Mr S, K. Patil said: “I shall give
you buffer stocks and with buffer
stocks drawn from the United States
of America we shall solve the problem,
at least meet the situation,” But it
seems he left very little of buffer stock
even, Plenty of bluffs he left in the
Ministry. People cannot be fed on
bluffs, It is possible to feed the people
for a while from American buffer
stocks, but even bluffs coming from
Mr. S. K. Patil will never feed the
people and we are left with a little
bit of buffer stock and a bagful of
blutfs. That is what has happened.
Now, we want a change in the situa-
tion. How can you change it?

I would invite the attention of hon.
Members to my amendment No. 29 in
which we have made. from my Party’s
point of vicew, a series of suggestions.
I do not go into that. We have care-
fully discussed this matter and have
made the suggestions for hon. Mem-
bers to consider. Here, T should like
to say the first thing is State trading
In foodgrains. We do not know how
much they are going to buy up till
now_ That is very important. We must
know exactly how much they are going
to buy, What percentage of the mar-
ketable surplus will fall in Govern-
ment’s hands and will be procured by
the Government naturally is very cru-
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cial. As far as the machinery is con~
cerned, we should like ip have the
machinery spread immediately. Now,
it may be said that the Government
do not have so many people.
Well, the trading agents employ-
ed by the wholesalers can be utilised
ag temporary Government employees
on payment by the Government, {o buy
on behalf of the Government, The sys-
tem of licensing the wholesaler should
be given up lock, stock and barrel
That is absolutely impermissible. Buy-
ing must be done by the Government.
This is one side of it. Much will de-
pend on how you run State trading.
State trading should not be a slogan.
The nation gshould be mobilised on the
basis of a State Trading Corporation
for foodgrains and all people will be
forthcoming. I can tell you that.
There will not be any such thing as an
agitational approach, as you eall it all
the same derisively. There will be all
round co-operation, if a correct policy
of State trading is adopted and put
into practice here and now, Therefore,
we have demanded that within fifteen
days not only the Corporation should
be formed but alse it should announce
its policy and mode of operation,

Then, about other things, I wish to
remind the House about the distribu-
tion mechanism, That is also in the
hands of the traders now, retailers and
so on. In December we had only
60,000 fair price shops. Now, we have
got about 80,000 fair price shops, out
of which three States, namely, Maha-
rashira, Bengal and U. P., account for
more than 36,000. That is to say, the
other Stateg do not have even this and
these States do not have the adequate
number. Therefore, what we need to-
day is a much larger number of fair
price shops in the country, where the
foodgraing procured by the Govern-
ment from internal and external sour-
ces could be readily and easily distri-
buted to the consumer, eliminating all
other middlemen, ‘That should be
done. Here 1 should like to point out
to the Government that if we do such
a thing, if the crop is good, probably
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1 am not going into the price policy
here. Price, of course, js important as
far as the peasant-producer is con-
cerned, not our big so-called farmers.
Now, the Maharajas call themselves
as farmers. I do not mean that. To the
tiller of the soil the price should be
settled in advance, right now and it is
not enough to fix only the maximum
price. What is necessary is to fix the
price for the producer in advance, be-
fore the harvesting season. That is
very important. Once the Government
does this, we bring not only the grains
in our control but also the price move-
ment in our control. Price movements
do not take place in an abstract way
or outside the control of human agen-
eies or other economic factors. We can
ask the Reserve Bank and others to
stop all kinds of bank advanceg c'ean
advances in particular, against food-
grains, Clean advances which are
given for speculation also should be
stopped.

Now, T think these are very reasona-
ble suggestions which can be easily
worked out by the Government and
for that you do not need a revolution
or any such thing at all. Here and
now we can together work it out and
go into action on the basis of that in
order to tackle the situation. Now,
Mr. Vice-Chairman, this is one aspect
of the situation, Our distribution ma-
chinery must be brought within our
control and the crux of the problem at
this stage immediately is to get ready
here and now to operate in the market
and then secure or procure whatever
you call it, the maximum quantity pos-
sible of the marketable surplus, elimi-
nating the wholesale agents altogether,
utilising their ‘dalals’ or whatever you
call them, the trading agents as your
agents, because you will not have im-
mediately many people and that
should not be made an excuse for not
operating on a large scale in order to
make State trading 3 success. As far
as the price question is concerned, it
is not for the Food Minister alone to
settle it. Price is an issue which has
to be discussed in the context of the
economy as a whole, Monetary and
fiscal policies are responsible, In fact,
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the price rise has become a built-in
feature of capitalist planning. Today,
unless basic changes are made in the
system, in the principles and methods
of planning, price rise will be there.
But we can perhaps on the food
front restrict it a little, restrict its
spreading. That is what he can do. But
I would ask the Government to consi-
der this matter.

In this connection, I cannot but call
the attention of the Government to the
recommendation of the Foodgrains
Enquiry Committee where they have
suggested a price stabilisation orga-
nisation, and that was not even ac-
cepted by the Government Now, Iam
not suggesting any particular hame
but the Food Ministry should be inte-
rested in at least its own sphere of
activity to control the price to the
maximum possible extent and as effec-
tively as possible, That is not outside
its reach, at least partially, -

Now, price is naturally a very very
important factor. T need not go into
that. Now, with regard to foodgrains
imports, since independence—we have
calculated—we have imported gver
50 million tons of foodgrains, over five
crore tons of foodgrains. The value
should be of the order of Rs. 2,000
crores according to official flgures.
Speaking on the All India Radio in
June, 1948 the Prime Minister assur-
ed the nation that India would achieve
self-sufficiency in foodgrains by the
end of 1952, We are nowhere near
it. We live on P, L. 480,

Surr C, D. PANDE: Do you suggest

that we should not import anything
from outside?

Surr BHUPESH GUPTA: No, what
I am saying is we must set 5 timelimit,

Surr NIREN GHOSH: Not op those
terms,

Surr C. D. PANDE: What
Russia? Russia had purchased
from the USA.

about
wheat
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AN Hon. MEMBER: China has done
it,

Surt BHUPESH GUPTA: 1 am not
saying , . .,

TaE VICE-CHAIRMAN (SHRI AKBAR
Aur Kuaan): Your friend is on his
legs,

Surt BHUPESH GUPTA: It is not
that we should not import. All that I
say is that self-sufliciency should be
set as the national objective.

SHRI C. D. PANDE: Yes,

Suri BHUPESH GUPTA: That is
what T say, and we must go all-out
to achieve it with all our vigour, with
all our strength and might, Then, I
can tell you, we will never fail. That
ig what I say. Why should it not be
possible to be attained? We have got
47 million acres of cultivable waste
land which can be utilised, brought
under the plough. [ have calculated,
if we increase the produclion yield by
one maund per acre, we can solve the
problem as far as the PL480 is con-
cerned. Why should it not be possi~
ble? Our yield per acre is one of the
lowest in the world, 75 per cent of the
international average, whereas UAR
has got three times more, We have
not achieved the target of the Third
Five Year Plan either in respect of
rice or in respect of wheat.

Therefore, apart from the question
of land reforms which is very essen-
tial, what we need here is better fer-
tilisers. And we do not even have one
million tons of fertilisers, nitrogenous
fertilisers, but have much less. Irriga-
tion facilities are not fully utilised. We
should make it available to the pea-
sants and so on. We can start State
farms also¢ at some places, and then
we can tackle this problem, overcome
it, It is not impossible of achievement.
I do not like a static approach to be
made with regard to self-sufficiency
in the matter of foodgrains, because
PL480 is becoming a dead weight on
our economy; it has become a thorough

, disincentive to agricultural improve-
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ment and production. And the Gov-
ernment think that somehow or other
they can go to the Americans and get
these things and solve the problem.
And here you see how the Americans
make a propaganda of it, In this pam-
phlet they have pointed out how they
are giving foodgraing which represents
the output of an area half the size of
the cultivable land in Kerala, and this
ig what is being done, Now, it is very
important. You may not feel ashamed,
Mr. Pande. I do feel ashamed. We
have got peasants, we have got plans.
So many. ., . .

Suri C. D. PANDE: With the best
efforts even the USSR in 40 years
hag not been successful. There are so
many things,

AN Hon. MEMBER: Russia, Ame-
rica . .

Surr BHUPESH GUPTA: Please do
not disturb me,

It is the accepted policy of the Gov-
ernment that we attain self-sufficiency
in food production. I want this policy
to be implemented.

AN Hon. MEMBER: Will you please
explain? What is the economy of
Russia?

. : - o= .
Surr BHUPESH GUPTA.: It is possi-
ble of achievement, I tell you how it
is possible of achievement. If you re-
duce the cultivable waste land from
47 millions to the target set under the
Third Five Year Pan to 40 millions,
you get seven millions there,

Surt C, D. PANDE: Even if the
whole of Siberia is brought under cul-
tivation, they could not deo it.

SHrr BHUPESH GUPTA: Therefore,
it ijs not that we cannot do anything
about it.

THE VICE-CHAIRMAN (SHRI AKBAR
Arr KranN): Mr. Bhupesh Gupta,
you have got flve minutes only. So,
you do not get disturbed by these in-
terruptions, :
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Surt BHUPESH GUPTA: What time |
have I taken?

THE VICE-CHAIRMAN (SHRI
Axsar ALl K©BAN): You have taken
35 minutes. -

Suri BHUPESH @UPTA: Then
another speaker will speak. I do not
wish to say more in view of the un-
necessary interruptions. But I think
we can achieve self-sufficiency 1n food
production. And I was well yp with
that point when he spoiled 1t by inter-
ruption,

Now, Mr. Vice-Chairman, I would
impress upon the House that I have
avoided discussing the other aspects |

of the food problem; not that they are
not important, they are very impor-
tant, We have in mind the upper-most
thing. Therefore, our party—and 1
hope the other parties also—will apply
their minds to it. I think that once !
we launch a correct policy with regard
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to State trading in foodgrains and set

up a proper machinery and go into
the market in order to buy to the
maximum possible extent, well, the

situation can be brought, partly, and
perhaps largely, under control.

These are my suggestions and, as
far as the other suggestions are con-
cerned, they are in all the amend-
ments that I have tabled, And this
should be considered by the hon, Mi-
nister as our considered view, espe-
cially suggestion under amendment
No. 29 of the party which I represent
here,

THE VICE-CHAIRMAN (SHRT AKBAR
ALt KHAN): The House stands ad-
journed till 11.00 A.m, tomorrow.

The House then adjourned
at twentyeight minutes past
five of the clock till eleven of
the clock on Thursday, the
17th September, 1964.



